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SHRI SALMAN KHURSHEED : Sir, I introduced the Bill.
THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Now, we shall take up

discussion on the working of the Ministry of Defence. Shri Balbir Punj.

2t /e g FMYRY (STR U9 - "@ESy, H3l Sft 7 S ol xS fhar
2, 99 W BRI I8 Fe ¥ 6 39 W HeM a8 9N iR 9P U™ BN 91,
=[P PHCT SAlenfes gga PR o § |

IureeT (1. NS HREF) : SISy 81 T, S $ TRE WA SifdY |

sft srar e HAY - W), S e T BN ARy, ued €1 g9 959 S
gl gHT T

THE VICE CHAIRMAN (PROF. PJ. KURIEN) : The Government would look
into that. Now, Shri Balbir Punj.

DISCUSSION ON THE WORKING OF MINISTRY OF DEFENCE

2t FeER g (@18T) - SUETEEe Heled, H JUdl Igd IMWNT § b oy 39
HEEyUl oo OR Sl BT AEux 37| Suwviegel Sff, o9 # wed # 99 fawy w)
et & g JIRT B 7T o1, 9 g7 fUwel AHaR Bl i 30th April ®1 &t
H1 Sft 7 REiRe wY gEy wed H U g A1 o1 9 999 § I8 bel of {6
HRT WWHR TG & A1 U 984 AIgd e ax Je1 &, s & Ryarfem
% &3 Bl de-militarize HIT ST HH | I§ Teiey AU Bl AHIR AT 30 37,
2012 BT I Ha H faar o |

Suawreel ST, fHARE BT Ud 997 ey § SN e 21 Sfl 4 S 95 g
e H BEl, I8 U oY Tei Pal, Uod TH-IR a8 I IRBR BT S Udb AId dell
3T T2 Y, S P TG BT | SUHHIRIET ST, 15 Jells, 2005 DT WaH HHT S R
QY AR RHARE & 99 B H 9Nl o §Y SN P8 Sei $El, S I TP dl
Bl T Igd PN DI AN dlEdl § | T H3 S 7 T9 $el off B "Siachen is
called the highest battlefield where living is difficult. Now, the time has come that
we make efforts that this is converted from a point of conflict to a symbol of peace."
IUEHTIE Sfl, 12 IR WRd d U™ & 99 I0did 81 991 7 IR g9 ay 1 ||
IR W 3T IRE B a1 dRHA 219X, s &1 gfe™ 81 8, 1984 H
TEeR USRI S WRE WRBR T A1 BT Tg g < off i R 8§ e verg),
S A 9 $E RS 2, SHS HUN UNGRIA Beoll B a1ell § | 1 Aol g5 AR
13 38, 1984 BT VAT 1 R # U SATove fhar foer w9 Sifuver Jegd”
o7 | Teg)] & UETST TN BHRI Heofl a1 7T AR d9 T A1 & SMfIBRT 1 g7 &
"Technically and strategically, holding these heights is to India's interest." iR STeg!
DI RS & W F SART 91 Ufh™ g I & A IR ToR G 8 1 STIHRT
S, I W @R 2 o e 9 Fefie o] el & 9gd 9 WH b1 9|
P BATl B I €1 g8 TR E9RI I labourers, technicians, engineers FRTR
AT B B IR T 1984 I R IS dF RN 8RN Feol # ¥ 3R I8 9Rd
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IRBR BT MBS 7 6 IUH SR 5 BIIS TUY I W9 B & NI 1825 TRl
JIY U g9 H SR 27 g9 § 9 50 BOIR PNIS ¥V ARd AN o NI &
3O Peol H IAY Y@ b T BT 2

SIS ST, § g #@H1 ST 6 9 B N B IS AT S S8 ¥ 2005
# faar o171 S| P=T o7 f& "Now, the time has come that we make efforts that
this is converted from a point of conflict to a symbol of peace." ¥R, 39 H &9 <
qrell a1 B, "Now, the time has come." 31§ I9I o T & fh 89 U™ & A
o FT 910 BN | I IT BEl FHI AT T T, B TRE | yge FF1 S 39 oy
W Uge b U™ &1 Sgle &1 JAFNhdl daa 11, {6 ke 9 uae #301 Sff
39 B9dl W UgD & oW Uifeam, YR & WY iR AEdl 22 I8 999 SeiH 9y
2005 ¥ a1 3R 26.11.2008 H T & e R TN, I8 89 9 SNl S & | SHD
T ¥ HEE o H gRE H T a8 UG § 3R IR WPHR B UH AHST &
5 IHP! WA W PR AT 25 BRI BUY T PR gdbl © | R UHEM daa
R B2 g1 IS ©, SIF YA.SIY B WWHR AT S 1999 H e IgRT aresudt Sit
T I AR Y, T I W Y O | [UFFRIE SfY, 89 U™ b A1 e
TR §, B J§ T8I R, WY TIHE B 3997 HA1 I8 9 A 1999 H SR
IR, S 1984 H wWPIg & FEI I, S SUBI q&ell o & o SfReF BRATT
forar| &9 9T &7 a1 B @ ¥ 3R S SR HRAT fhar| Suargel S,
S A& Bl Ul B Rble T I8 82 UG o IRd & 1T 1947 I T
St dab foras it Aigss I fafaa ww=ia g €, S99 1 el &1 &1 re =81
Pl | RPN BT TR F T Pls 59 910 Bl TR o bl & & YRIT |1 3N
RIGIRM @1 Wrefl PRl 2, A ISUBT BIIal IS[HY YR IR SHPB HUN Heoll
TR B ORI? UIE FHAT S SMY A © fo uifesa™ 981 71471 §, i &1 8 37
T ¥ 3R S W f0%a SR BT FAY ST T B Y NS ¥ 99 S HRp AN
eI qREPR, Al U9 UIgSl & gdhar dl 8] |od o, U= HRA &l 39 B4
T2 gRT 1 IRA % oW $9 919 1 99 79 {5 Uifews &1 AFfTedr 9ed TS §,
UIfhwIE &1 T sadd T8 8, SfF Ulfhear 37U+ eRdl O Wi XX thaeis el
2, 9 TR B FAMT & S9H] a1 B U WH B | IRG I H™ F S
fEseRy BN, T4 e STcidhdls B YRS B dlefl U1 Bl Bl HATIeID
T A9 ¥ A9 B | IRA UIfh & $UR dd [99as &Y Fhdl 8, o6 S -
IE-3E & GRIYT B e IR &9a SAEM Bl 98 YR $l Al | YRd Ul
W T9 g oY Ihdl §, S99 UIfe™ SlMes, HRE1 3R 9161 SEEl 9} Sl
ORI H1 Thel] HIAT BY-BTT B Jg! F7ofd B 81 7, S 95 B3 | uifesad &
SR Y 9 IR P b 8, S g8 AU Wpell H Uls S arell S el g,
forEH wRT iR f2gell & Raew fAuess 8I1a1 2, S8Y W1 81 8, 99 98 &9 | 4
¥RHN DI Tca-] 1 & [ TR Rl @1 qifeeec= & garel B B DI
T, Hife g S Glell &1, a98f 3 I BT €M & Aded 8rn & e
B UG B g w11 § gg 1 we Aredl g 6 39 910 B SR A 1
HHR Tl BN, R R IXGR 7 50 89X dRlg $U¢ &9 ey & o 391 +
T 981 W 950 M U £ YR IWHR BI =@My b 39 g8 W I8 01 @ HH
PN IR I Pl faea H |
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SUHETEET ST, 37e #H Vet HACy P FSIC BT AN A g | & HA1 S 7 8w
A 98T ¥ SN 7, Sl IWHR & Toleld §, P8l fb WRPR DI < HI W& Bl 984
I € oiR S99 IR WRGR 71 & 730 & Ioic # 17 TR¥e Bl g B T1 3R
I H ST S d1 99 SIS N B3 T8l 81 ghdl | I8 AR AMde! Bl W T,
IR 9T BT U7 B, Fifp e 8H IfHS] Bl TS B 8, IHT [TTAYo B
AU T P g9 91 B Ioic o I & goic ¥ 91 &9 21 I8 < 17 e
F1 R @7 91 B 7, 98 99ic URWE & B9 9 B 7, TRy 9FR 31U fuse
gRdpel § 13 IR¥C Bl 9341 21 Y Ioic & | & HAerg Bl 1 A yEfed
T 8, SO W oMY ¥ W1 BH I 79,500 BRIS BUY W1 Bl BRRIR Wiied & I,
IHB HISAROITH, MYFBIBI BI & Y Iuel& Bl & | SR 31U SfeR = H
@, HWife YR HI 70 T9d I 316 ST, 70 RT3l REarRdc @I gl
g, T BT §, 3Ol ST ofded § SRl BUY H el ) A8 ¥, 98 SR R
H fpa 7, SEe! ord Tl fUee av it i orEfed g3 ol SS9 99y US Sfel &1
T 7 44 BUY 45 U9, A1 98 VI SN 15.56 fafermy SfeR dad] off, evR 39 A1
P RT BT SR | URAfGT & 3N SfeR &7 Y€ SRR 9 dd&d 50/- 30U & a1 Ig
T SR 15-19 fAfere Sfer Sa<1 81 el I 8RP™RT % modernisation & foaq
dollar terms & 7T U1 Sue= o, 39 A T S ST B U [USE ¥, S9H
DS IR =1 g5 SR I ST 17 percent BT 3iHSI T, I8 had window dressing
AN public relations & 7 F1 8AN ¥ indigenus production & T, SMYfT & o,
TS & 77 ¥ & U™ dal U &1 9 8 - DRDO. DRDO & o ST afeied
2 T in real terms UD O & 3Mded 9 W1 w9 21 Ul 91 W1 ofded o1, 98
4628 BIIE BUT AT| U AT SS9 I & 12 HIg BV &a1 Ay Y 3R g8 3meed
4,640 BRTS JUY BI TT, <l SR Y DI B <8 3R IHb g9l DRDO
® OS®N H ST import content BIAT &, S9! U1 W, 91 in real terms 39 A1 DRDO
B S U U g ©, 98 fUse Wil 9 |l BE T

ST Sfl, IRT UH §91 <91 & IR EART & &1 AaIHa Hl 971 € |
asl | SR WNHR W&l AT P &l $ MY ebel BRef SUE BT Hael 1.8 Uferewd
I 1.9 Ui, I 2 WREE ¥ BH 09T Sl §1 89 3 & o QRN BT SR @l
MY | IFLIDT B g0 ST SF B, SD] SGawe] B9 950 91 B, STARIBI AU
hel BNe] SIS Bl 4 UIed R W&l WX @ PRl ¥l T Bl sRfeawen Wi gy
I 9T B, TE AU Whdl Tl S P 2.10 IR fEw v W wE R 2
ST TRE W 2.30 TR, e 2.30 UfoRmd, ®9 3.50 iR 3R U™ Sl Job
AT 37U Wehel ©N] ScUIe D1 3 TR Rl We W @WH Nal § | BHRI ol 9
W B, g9 S FAIRET &, WfbT 89 U Whel TN Sl bl 2 URE I HH
e e W @d o & |

SOFHTEIE S, 3Tl Wed I8 93 1 J3 I8 @Y oMeed Bl & & S=
& IOl Bl I@M & (Y SR T2 oW1 | 89 /9T &N ST 2 UPA H ST
UEd top W & 3R UPA H top 9T &, I8 Gl Ia Bl STeNd <el & | F9 A I8
ff ST & o BT UPA & top &1 9 Phadl fORay e 8, dfe 39 FUR SHP]
WREQRT ARIETE B, oifbd Siv SHPT SUARN g1 BT | 3FR J =Tec), O & J31ed
¥ AT SurEr U1 el e 1 U Sl ¥ B R Ieie § U1 Bae S oM
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®1 fren s/8f UPA @1 dic firel wed &2 ={fd et d@aflery ¥ dic 81 el wad,
ST T S9PT Sfded Fg] 9T SUI? o1 fod #301 dhael S=i oWl @l 91 <9
ST Tedee & g {1 £ 99 99 g3 0l #1 He BT ¥, 9 §hR AR 8, 919
WRed § iR fog #4 Sf &1 el # ¥ 99 <uen g% 81 S B 1 I BT @ &
oy 39 RE &1 o e =t 2

I9 A IE ¥ 5 e b v e i faem ARy, feam o9 Suere g
TRU? I91 & U o9 Sl TN 39 998 &) SR & 3R I8 39 99 W
R =a1 € 5 89N <91 & I fhae §91 threat perception 87 SART ST 3R
Uil EFT W I 8iR A €| U™ o S0 S & 3 He Ml & 3fay I
HAGIN, 1947 H BHR & SN Ugel W IR 91 H Uder serl fdar| § HedR @1
S " BT 5 BIAT A E | S THY HER URG Bl e LT A1 I8 Uh
I MR HERTSN & - HeRToN 841 (8| 519 amhAvl ga, o JeRTel eX1 g o
Commander-in-Chief of The State Forces of Jammu and Kashmir; fSf$IR Iors
g 1 g1 3R S9 Pel & fight the enemy to the last man and to the last bullet.

SIS ST, SIS Xors 98 ST &1 91 & MY 9 uTa] A e Aivsiii®
PRUN B gos I ;Y b WY A T ARSI & U BIS Sa1eT F81 off, olfe
IR B Ihren o | SAfSaR 0 3R ST & U S| AT o AT | SAdT 3Tl
of - fight to the last man and to the last bullet. ¥ &9 & IBIT T3 BT b
T | 1 FAI BT IS, ITFel HATE B 1, d g " 8 AY| [ADT HaET T
fF oy ¥ gl 9V, S8F SBR &} Q37| & Rdfeer & I 7 S g, AR
el I oM SHdl SUNT fHaT IR S a9 o9 Ae8RTST &l Se fadT o, 39
g9 H1 Ul &A1 He fought to the last man and to the last bullet. I = I9HT
IETed Bl WIBR 5T, recognize THaT 3N Waa YRT & o &1 S T sl TN
g - FEER d%, I8 IRG™ 991 & el AN @ 81, sfed J & K State Forces
& s o= 98 &1 999 U8e AedR o fFe |

HEIEg, S SN H FIfSER =y g &1 Ue Bl 91 WRe 2| 899 9 Dig
I S9 R S, 91 W G 71§ P S9 WRS WAl Bl TR T, Rl
gg I Al BT FRSG 7, EH!] gofg H 315 BTHR AR &I 2wl 8, Rifd I9
9 T & ofax &1 WRA & WY Instrument of Accession WIgT 8T 3R R
AT ®T ¥HY e 1 fF they can fly to Srinagar and protect the valley from
Pakistanis.

SuewTede] Sfl, o9 # fIAfeIR iR R S &1 fp Bvar g 1 § wige @
STl g, Riife g8 Wda YR B TIH Teig o |

el BT RISl 'R R 8 N9 He,
g IR TR-fres @rell &1 9t gy e g

T2y, 1962, 1965, 1971 3R 1900 - BRAR &1 § ST 5 &1 &1 a=gan|
1962 H "fEIET HIE-HTE" - 9T BT IR T2 o1 3R B 984 F1 AP R B
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FEAT BT TST| 1965 Tb 8 F9S b I IR UG DI 89 Gedrs Sae &,
g ST ST BT @A UST ] d 980 99 QUHE AR e g9 91 9 dRiee T,
TG g8l ¥ oY FqET MY | AW, A Ihl H IR 7T, I ARbE | ggq T8l A
SES

AEIEY, 1971 # 59 UG o SERT ISR @B, o Wl Sfaxy el 3 9=gd
I Y B g (BT SR g7 a7 W@l oy H o SiQEr, 59 SRS St g
BRTST & A SR N BT 3709 Uh oRg TRl Afdl & Y BN
U9 | B9 9 Haal UG dl WIS {61, 5 $ad drsl, Ifed 89 STaleel AHd
U WA I B TG W1 B, Wy IReA] WAl Bl IR AI8F syndrome |ISRT
Sifed 81 ST | ggy® & APl F o I & W S ST o, AT g e
< UG & ygE HHT gET B 9d W) s o, (6 Ui N ¥ o/ Sl
2, SN OSIIET of, R BT ART a9y R |

HEIGY, 1962 B TAT R &1 T8 R o Fad & 5 1962 @I I§ A9 BT,
W 1962 P g | FH P 9T I8A1 TEI T | OIS Ya®, PR IR AT W
R fra e 3§ 99 &1 e w1 3fe 791 | 7 iR 59 e 9 Srvae Usel
F IR T I8 IRGR Ig FIdM BT B BT & 5 B0 use I &1 e
2, B9 99 AN S §

Mr. Vice Chairman, Sir, along with Pakistan, China has been arming, training,
funding and motivating subversive forces in North East, what we call the 'red terror'.
Sir, the Maoists are China's foot soldiers. They are Indian by birth, but they work
to destroy India at China's instance. 3T< ST 99 ¥, I¥®HT dINT MW IRFY | YR
BT T doie 40 fSfemd SfeR & iR IF &1 106 faferms Sfer &1 I ST 8, 394
T BRRIRT ®T U1 R &1 &8l sa+1 fasd & o § b o, fasg & S 999
S RS YRIUISH 8, SH IHBI AW AT § 1 eI 3R WRd BT M, S e a9
IS T B, SS9 AT & Hifh SRRl & SR & aR § 87 Nl JHER
21 €1 A8Iey, § oMUy N HR V=T AT fF BHRT T B S9ic B vl S W S
fogd arell 91 Us § o & g9l o1 B9 7 81, NI g9e 8, 98 W W1 @9 8
21| oY fUed e AT &1 i Mdlel, FH 4 $H Uid I B S5k ol SUY
Tfe T e @ WReNY ol B "EISY, TR a1 9 91 Bl UP AR SAHERI ©
3iferA fa=ii & fa #=Ter g1 &l #A B q1 41, IYHAT, 9 TGB! Bl Tl
fr 39 IR WIS 31 714 2012 & 918 BT ORI 89RT Joe 31d 81 96 | 3% BRI
$ETT TG 7 1300 HRIe BUY WeY fHu, 599 Medium Multi-Role Combat
Aircraft 3R Basic Trainer Aircraft &I gl 319 G I BRI SWEN BRT | IHDI
URedE B fGd1 AT BN 71 HE 9 IR 89X BRI 90U ¥ReX Byl =& 7
TH ST &R Al 3R 39 BRUT NI S96T Foic U1, ST TR 27-28 BRIg SIT AT
T Y forU, o ol ol Sfeys ToRwN, aF1 9 ffdex 39 IR 5727 dRis Budl
YN a1 I7 o oM 9gd IW SR a1 & 919 7 5 99 A @l SR BRAR
BT, M-9Ree A8y, 87 SHd] - Eiledy, [0 #ed &1 s didh I8, ST
T WNSY B B




334 Discussion on ... [RAJYA SABHA] ... Ministry of Defence

EIEEELEES)

SUGHTETe AE1ey, I8 o U9 Wex fear <iar 8, O wd SE) €11 ®, g9l
T SRR BT 2, § 3P Ypal SERYl < RN 1 IIGT Ui 99 S Al Ureied
P ove BT gl S S E, 98 oOF weoid H Bl 81 Ugell el HPT-32 rooke
aircraft W 2Rl 8, gAY AT §oR TSI 7, 89 W BN ¥ iR TR HiRe
UIeled & fg B8Rl 8 SR simulators WX Bl 8| #EIGY, § 3U% AeH ¥ 39 &
B I DI I =M g B Jel$ 2000 F 91 S Tb URA IIGAT &b ST o1
qrIelcd &, Sh! Ugell wool $1 ¢+l Fei d1 o), 9 W Nl weof &1 o+ 4
AN ST 1 PROT IE 7 P 31 Jells 2009 BT &1 UGS QAP H AN 1Y 3R
70 % 70, ST HPT-32 rookie aircraft 9, 9 I8€ ¥ QU Y| IHP 418, S o1 UeIcH
2, IR T FHT AR b Iol H S &A1 ST 8, UM WOl S9d! Bl 21 A8l
21 g8 A1 Repa I &1 gonl & B1g fGendf ol wpa @1 ugrs I 7 &R, oo
# S0 B 21 R IR S¥HT AfShd Bhlets] & IEY U SfdeN s9- B folv 99
T W B R IE 5T RE B Sl T, I RE B I Ueicd I § | ARy,
Wol-2, S fRT UIRepHE B SUR Q1 EIdl 7, SYb] Wl 234 81 @RV 234 Kiran
aircrafts should be there to train 150 trainee pilots but, the strength has been reduced
to 81 aircrafts. 234 I SHE 81 TIRHITSH & UX T fbd R BT 1T BRI B,
IHPT UG 270 & R Fhd © | AUBT 434 ¢4 a5V | IHH 981 H 3MUD UTH
Bael 255 o4 S0 © | You are compromising on the quality of training for the
pilots for want of resources. FEI&Y, FT g Al BRUS HI 3 S Al UGACH Bl
3lp § S T8l T AHhdl 82 I b 9gd el U 7| g 991 Job, BRICS &7
H¥, an emerging economic power gX & IES[E AU S Wl UCH Bl b A
oS BT BY FHd? KT I8 P o ool H1 91 81 82 F8Ied, § &7 737 <ff
B PIC Bl g1 B IR 2 H$ DI 6T FAT S 7 S FaT § 9971 A1 b sANy
ST T e &1 Tefie oft, O 872 S8 & 97 g 9 o BH IE TS ¥ Hife
96T A9 & 99 FH & I8 8 1 Out of 872 planes MIG Combat Aircraft, we are
left with less than half. s #, #31 ST 9 I8 1 H&1 f& Both human error and
technical defects are responsible. On 19th March, S 5T 96T # 90141, 34T =9
# g & "46 per cent of the crashes are because of human error." I8 human error
PET A AT B2

JUFHTEgET Sfl, human error 3T €, wife S g1 &1 211 2, S # Ugal
g feor 21 3fEy, 171 Tee 39 UfRISed & ofeY AR | ¥ ufeed e 9,
Y BN I S a1 ASh-aIeidbdl 98d T4 & WY, 950 SHRI b WY ST WRBGR
DI AR P B, I 9 F Y A1 TR B AR §, W] d I A2 e B g
o § f$hae 81, Sa! o IX1 T 81 3R 9oy 9 U flying coffin § #x ST,
RIfP ST TIHITS 3 TR Pl 21 Sl 5, dl 98 YIRHBIUS =1 &d], that becomes
a flying coffin. 9g flying coffin & X I8 #X S| H O B & AW I 9
gIP! URISCH A Bi2Y, SP! ASd BigV| I Ugeicd & G H fbad g
U, SAGT HI Bl B =Y, $HGT W1 Ul o =Ry |




Discussion on ... [7 MAY, 2012] ... Ministry of Defence 335

[1.00 pm]

|, JUT YINHI B1 BTl 9T 87 Sl 84N YR HIgeY Sicd &l gded] o,
g IR B FN 30 Al &l TE 21 All of them are more than 30 years old. Most
of the variants of MIG-21 9 40 i ¥ W1 &1 [/ &1 MIG-27 and MIG-29 fe39
TWRHN & U™ 20 A9 3 SI&T 6 & 8N TIRON &1 9l ¥ 8, 98 42 squadrons
BT FRT | B8R U 800 ¥ SUIE] e 8 dAMeV| oifthd 8AR U aRddd
< ST 8, 98 31 squadrons &I ST €1 We have been left only with 31 squadrons.
ST 89N U™ 50 fARTST 2000 91, those have been grounded, fifty of them, two and
a half squadrons since 5th March, this year. By 2017, MIG-21 and MIG-27 will
have to be replaced. Those have to be phased out. Those have to be replaced by SU
30 MK-I, Medium Multi-role Combat Aircraft, but the deal has not yet been inked.
Light Combat Aircraft IS is still waiting; and fifth generation fighter aircraft is still
on paper. You have to phase out the old aircraft. You have virtually no plans to

replace them and with the result you strength which is already down from 42 to 31,
it will go down further. Even if you finalise a deal of $18 billion, about Rs. 90,000
crores, for 126 French Refale Aircraft, it would take three years for the first aircraft
to come and fly into India.

IN, I H ast 3 AR FT HHT Tl 37 BT B | AUD] IReREeS T 47762
JIfthER &, you have a shortfall of 10,526 as on date. a1l ICHIA 8| I8 Dlg -5
TIegHe TR B I8 9u1 | Tl 3 Y8l Tl 1 HH S S d@ MY I P ARTHIRAT
B GE-GErsll BT Sars I I H I3 gY 193l Bl I91¢ W, I9 b AP half-
hearted measures ¥ H1 B1 HHI HHT [T BN el 81 £ If the Army which is
short of 25 per cent of sanctioned strength, how do you expect it to fight?

IR, {9 o o v faee foear of f6 yRa § =1 SR @1 Scred DRDO
# BT ¥ 9% 1956 BT gSRae difed! Reeqe € iR 31 &1 R sRRRT &
SR o gfaemsil BT aMaeddal Bkl 2, ISP IIET BT NHIT 376 U monopoly
1 BF AN gl A1, SR S @ Ul W Id B Fadl 8 | 9gd A A
& SN e, amere, AN SR Light Combat Aircraft, 3 sv&i Ul =el 7 3R S
AT cost and time overrun 82T 7, # I= SHS! F= &1 BT A1=al | H baa &I
SEERCICEICIESIIEY

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Mr. Punj, how much time will
vou take? It is 1 o' clock.

SHRI BALBIR PUN]J : Sir, I will take five to seven minutes more.
THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Then, let us sit up to that.

3l §AER YT : IR, 1980 H Assault rifle 9 B1 910 g5 AR I T=ig ay |
H g8 W Q@ PEMl TS A Al g1 G 1995 B 3aX Assault S| 98 ST defective
off fo5 I97 57 SUPT o9 3 791 X 3T 98 2005 T 2007 & 99478, § S9HT foca &
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SEISISIICIESIIENRCIER BENE IS B 2 B CR I G2 B EIC S IS G SR A R e
IS IFSD! B I FIR BUY U ASHS & | B9 BN H G b FHI JARIT
U Uh g AK47 Ished Aiarg off | SEBT HHa $hadd 93 Slel © 37l 2700 IT
2800 JUY |

3T TRE ¥ S I <, IS 1 T HA S A ¥ gl 9dn o {6 SHaT
@Hd 7.4 million U.S. dollars per piece 2| 8 IRMAT A 647 o @1 b & AR
U% B9R manufacture X &I 91 &1 Y& 2, S comparable tank 2, IHHT B
one-third ¥, that is, 2.2 to 2.5 millions US dollars.

el #=1 i1, 1956 H 9 Industrial Policy Resolution UM g3l A1 T | ¥R
g8 SR =ell g1 2 | il & § 9ga 91 capacity build up g% ¥ IR fafdy &=
# gS T oMU i 21 Usde Waex JiR ufedtd JaeN B tie-up HAT X, 3T A
T TEd B, #9 J 9 g E, U= J 999 HHT AT take a practical shape. SH®T
PR ¥ f& I8 W T lobbies &, import lobbies &, ST &1 4T I8 W domestic
production FEl M <1 S9d pattern Hadt fSha ARG # F81 98, 91 SArSdl
SHTET WX 93 § 1 H g8l $El SWIEl Bl AW 21 o FiEl | g9 e w31 S 98
SAMER Al iR 9gd &1 UM Bfd & $9M £1 § o § Qe ued yeel dredl
g & 59 SHe (g 7 auedl g1 & IN A Regd b1 o1 9918 ofl, 99 I S
Sael Hqr AT 1 g YT o, Y o T FET 9 W fBan, S e U B I €, SHib
fawg |rdsife 81 T F1 oY S FHI g R Y5 I8 UP I& U © AR AU
T 3 U H SN ded] Bl T8I W S B 91 B Tl Tl H q 9 AORR SMER0I
ST =R fb TE1 BT Shet 1986 H g3 o1l 2 Sl Sl AT g3 o1, oW BN
B S g5 A1 I THY &1 50 AT g HAT AT & iR v w91 9| 9 2004
# Massimo M & U&H Foo 9 3R e U &1 9™ @ 8, e IR |
T S & | SR 2004 H Ige H Uh SWR @iell | BML @7 B! ¥ I8 SRR
Pael 35 fPalIley ¥ 8, STEl 71 bl T assemble a1 Sam &1 e w31 Y, #
ST & b ST B 95 o Tl SR MU U BT AR I 8, 1 S9!
g9 import lobbies & H1Y TS UL, b a8 a1 MM 81 £1 H 3MUST Udh
91 91 FrEdal g1 Our jawans are matchless in valour. Our officers are second-

to-none in the battlefield. They lead from the front. Their talent and professionalism
are recognized world over. Army as an institution is still highly respected all over
the country. SUHHIEIE SfI, § beaels BN 81 g | & A1 Sfl, ART MRy e &
o5 ot ot H U FE B1 AFUAN BINY i 3ATUBT right quarters T S TG
g, you have rare access to Mrs. Sonia Gandhi. SH&T ITINT TRP, < 6 Bl FAGI
& forg ST, &1 3 yfaed faea=yl o femd 9 & U RS9 983 &l
P BIY S DT BT g9 R © AR I7b AT & T W HHRM T & |
S BHART 99 & SMUBRI e ¥ offe BRd o, 391 a8 ¥ Y T A&l & A
H 4T the ¥ ofie FINT oIR e I | AfAfel R |l ok 89 W iR |fAfrd,
YUY, B IE ST IRERT 8, ST AMSY| Fe1 A1 VA1 1 & 15 ondfl U Fffd ofR
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S dTefl &, e oM I8 86 f a7 fede afifaal a8 €, 98 Swe [
TN R T T HW BN B T, 39D BEE W | g al 7 P ae 39 |
& aregel &7 Uorg HE@el Sff 8T

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please conclude.

SHRI BALBIR PUNJ : Just one minute, Sir. &7 #31 Sfl, 39 X ¥ & ofue
SR Blg Al IS, Bael 39 S ¥ 3T el B ¥ Ad SRY| B &),
T A, dTell 98 S 919 &, 'mo work, no mistake and clean image' SH®! BIRET |
I dangerous @l &1 No work, no mistake and clean image' is a dangerous
philosophy. 3T e, 3T HHRFER] & I HSR BHad 28T AR FvR T |
1T T B ARYBIRGT SN S DT GIgeil B AT W A BIGY, I S7h ey
I fAEIfery, I & o, IRA IS b A § AAMER §918Y, I & oaE! iR
ARBINGT B gra ST 3R g9 ¥, a7 UM BING | & o Hear g & e 59
thefel WY I8 WeH 3N QR 99 |1 MU WY EN | de "I, 59 fET |

THE VICE CHAIRMAN (PROF. PJ. KURIEN) : The House is adjourned for
lunch for an hour.

The House then adjourned for lunch at eight minutes past one of the clock.
The House re-assembled afier lunch at eight minutes past two of the clock.
THE VICE CHAIRMAN (PROF. P.J. KURIEN) in the Chair.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : We will continue with the
discussion on the working of the Ministry of Defence.

Now, Mr. Gill will continue.
DR. M.S. GILL (Punjab) : Thank you, Sir.

Sir, I grew up with the armed forces of India, the army in particular. All my
childhood was spent with the Tank Regiments, some most famous ones from
Ahmednagar to Jhansi, to Meerut, to the Punjab Cantonments. Naturally, having a
passion for reading, I spent a lot of time reading into this. You would be surprised to
know that I sat for the National Defence Academy test and got selected. General Shankar
Roy Chowdhary, the former Army Chief, was my classmate at Mussorie. At night, at
the last minute, I did not go from Delhi to Dehradun. Khadakwasla came up later,
because somehow I thought I was lacking in education, so try and study a bit more.
All earlier generations of my family were in the army. They were mostly in the cavalry,
horses and tanks. And, I take a deep interest in the army. It is just one of the subjects
that I enjoy reading, right from the Roman Wars, Julius Caesar to the Greek Wars,
Alexander and current wars.

Sir, in February, I was in Pakistan. I spent a week with my friends in Lahore. 1
found there a book by General Mahamood, who is now retired. He wrote, after ten
years of deep research, a comprehensive study, from their point of view, on the 1965
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War. 1 participated in the 1965 War between India and Pakistan. I was Deputy
Commissioner in Punjab and had been to each front. I have all these interests. And,
therefore, I take this subject very, very seriously. India has a sea border of about four-
and-a-half to five thousand kilometers, right around the country. ... (Interruptions)... If
I took at it from Siachen, where I have been, right down to the last point on the Line of
Control, looking on to their side on the Shyok river, going into the Indus, from there
up to Burma, Lohit, the North-eastern side where Burma, India and China meet, it is,
again, three-and-a-half to four thousand kilometers; you have a desert border, again,
from the Northern-most Kashmir down to Kutch - plenty of desert in it - and you
finally have a tropical border with Bangladesh. All added up, it must be about seven to
eight thousand kilometers, roughly. We have an Army of a million-and-a-half, perhaps,
even more. It is one of the largest armies - and it has responsibilities, which are vast.
There are tensions, external, and internal. Reference has been made to those, off and
on, in the Rajya Sabha. And, the army have to operate in the Himalayas, I am a
mountaineer. I am familiar with being a picket. Picket Bana, or any other picket on the
Saltoro Ridge, is 21,000 to 23,000 feet. It is a serious thing, to climb up peaks as high
as 23,000 feet, and climb down quickly. You try holding a gun at 21,000 feet or try
standing there, it is a sharp ridge! The Himalayas are sharp ridges; they are not rolling
hills, as in Tibet. So, it is really something impossible to ask. But they are on Siachen
since 1984. And they have been there.

The Army has to operate at all levels. You had even started making cantonments
in Central India, for other concerns and responsibilities. The army is a group of people
of every caste, creed, religion, anything and everything. And that is why, they maintain
a very strong brotherhood. The bonding which they have, is even beyond what any of
us have, even in our own Parties, if  may say so. ... (Interruptions)... And the reason is
very simple. When you go out to fight, and I am with the man from Andhra, I am from
Amritsar, my life is in his hands and his in mine! Therefore, that bonding has to be
there. The Army can't operate without that, or for that matter, any of the Forces. That
bonding should never be disturbed by us, by any direct or indirect method, or in the
manner of our conduct.

Sir, defence is a national concern. They have been here. We are here. Before
that, others have been there. Mr. Deve Gowda has been there; Mr. Gujral has been
there. The turn keep coming and that is the strength of democracy, with which I have
had something to do in the past. There is a rotation, and these things happen when
they happen because the people want it. And, therefore, defence is a national concern.
I respect all that has been said by my friend from Gurdaspur; we are neighbours, from
Amritsar and Gurdaspur. We are both border-people. I respect all that. Of course, we
have a bonding. He knows it and I know it. Therefore, we are not to take defence as a
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sectional interest of any side of the House. I have been watching for a long time inside
this House and outside. Frankly, I say loud and clearer, that all parties have done their
best for the defence of the country, because that is what India wants; that is what every
party, every person, every Minister of Defence and every Prime Minister wants. Within

our resources they give the maximum.

A reference was made that we spend 1.9 per cent of GDP and Pakistan spends
2.8 per cent; America may be spending 4 per cent. First of al, since we love to talk
of only in terms of India-Pakistan relationship, I Redl ST 921 T1 5@ I8 H&1
2T B, 99 |1 I8 &1 S € IR A 1 gg S ¥l & because we are neighbours.
We have to live with each other, and in friendship. Their GDP surely is far less -
it is my guess, Sir - of 1.9 per cent of India's GDP. India's GDP is growing and
vibrant, in spite of all world difficulties. That is conceded by everybody. Once again,
all predecessors of the present Finance Minister and the Defence Minister are aware
of it, and they have contributed their mite. Therefore, I would say in this Budget
that the Government is giving the maximum they can, within their overall situation.
They are aware of the need to give more. I do not think anybody doubts it in this
Cabinet or the last one. But, you need to match it to many, many priorities. It is not
a question of a weak or a strong Defence Minister. I have been there for a little
while. Whatever Departments we have, we all try to fight. But, I think, in the
Supreme Panchayat of India, if [ may call it so, you are told, "No, only this much
and you cannot get more." Mr. Pranab Mukherjee has had difficult days, and so have
his distinguished predecessors. Therefore, we have to keep that in mind. But, I think,
no Defence Minister is stinging the Defence Forces, and no Prime Minister cither,
in my thinking.

I am aware that China has more forces, has more Budget; my friend quoted it. I
have travelled all my life, as a mountaineer, a lot just out of my interest, plus as a civil
servant. I had been up these valleys; I had been to Tawang; I had been to the whole
Siachen Valley right down to those and beyond. We are all aware that we need to do
more. Please remember that we are on the sharp side of the Himalayas. China today,
coming from that side, have a built a rail right up to Tibet. There, it is all a plateau.
From there, they are looking downhill. We have to go up. In 1962, that was a big
problem. I was around. Those who build roads there, have to try hard. I would say that
the Border Roads Organisation does a great job. [ have seen them all over the northern
areas. Work is more expensive for us, it is more time-consuming. Every monsoon,
there is a great destruction; every winter, in the higher reaches is a great destruction. I
was the Deputy Commissioner in Lahaul & Spiti, what is now Himachal Pradesh. In
that place or other arcas, the snow destroys all your roads. Please go to Rohtang and
see. When it gets destroyed, you have to again build it. The Himalayas are soft mud
mountains; they are not granite. They have risen from a sea million of years ago.
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So, these are the difficulties the House must understand. But, within the resources,
they try to do as much as they can. Whatever China has, I do not think that our men
and our officers are frightened. They are prepared. They are ready. Our resources and
our administration try to make sure that they keep the best foot forward. That is what
we are doing all the time, and, I think, this should not be doubted.

Now, my friend referred to shortages. I have also read that Report. Yes, for
example, if I talk of the Army, there is a shortage of Light Helicopters; whose
number is 49, at the moment, it should have been 125. Advanced Weapons
Helicopters, we still have to buy 60. Then, there is the heavy artillery. The much
maligned Bofors Gun, everybody knows, and everybody agrees, that it is a very fine
Gun, and it has proved itself in Kargil, where we had a crisis. Now, the problem
has been there since then, whatever be the reasons; I don't want to go into those.
But for 25 years, one, the technology could not be transferred; and second, we have
not found a new gun. Now, I read in this Report that the Defence Production, our
public sector, is trying to make a similar gun, and they have made some progress.
But, as a person, who is almost a soldier, I would put to the Defence Minister, that
we have to worry because Armies need tanks and Armies need artillery.

..(Interruptions)... 91& ¥ B o1 | Please don't mind. 30 Sgd el 7T |

SHRI BALBIR PUNJ : I want to add one thing. In regard to the Bofors Gun, the
situation is so bad that half of them have been cannibalized, and only half of them are
available. The half of them which are available have been made serviceable by
cannibalizing the other ones.

DR. M.S. GILL: Yes, I can answer that, but please don't raise these because then
I get diverted. I will answer that every easily for you. When we have not been able to
buy more of the same, we could not produce due to other factors, the only intelligent
thing, whether you have aircraft or guns, to keep going, you cannibalize. That is normal.
You will agree. But my point is, a heavy gun, as soon as possible, is needed. We have
waited too long. I would worry about the fact, that they are about to now produce a
new one. This also ties in something, which I will talk about later, procurement, which
is a major problem. The Defence Minister, the other day, answering a question, here,
had answered, but I would like to say something on that, because procurement is very
much linked to the difficulties of the Army.

Now, in the six international companies which have been blacklisted for ten
years, unfortunately, there happens to be a company which produces the best Ak Ak
Guns. There was one company or two companies from somewhere else, which had
good guns. But now they are out. Now that, as far as we are concerned, for Defence,
compounds our difficulties, because the Army cannot wait to have the weapons. So,
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we have to think about that. What are we going to do? The same thing goes for things
like tank shells or other equipment or rifles. Yes, that particular Calcutta Rifle was not
good enough. These things happen, particularly, when, in India, there is a great mantra
for producing everything in the country. It does not have to be. But, if it is, and if that
was produced, and is found to be something less than ideal, then, we have to spend
money and get the new ones because the soldiers must have them. The soldier must
have what he can fight with. You can't expect him to risk his life, or, give his life with
the second best. That we can never ask. But I think that will be done.

Now, as for this business of procurement, I want to say something. You see,
today, we have tightened the system as [ heard, the other day, from the Defence Minister.
On the one side, democratic India with all the segments, whether it is the Press, whether
it is the Opposition, whether it is us, even on this side, that total probity must be
maintained. People should not filter out part of the money. Everybody agrees. Fine.
But there is the other side of it. The processes, in my rough thinking, watching from
outside, have become so involved, that the Army first gives what they require. What
do they need? What is the specification of the weapon? Then that comes here. Then
tender document has to be made. By the time it is going there, they start fighting over
whether that requirement was wrong or right because lobbies of purveyos of weapons,
are also working and any other interest. The result is every thing gets clogged and
above all this is the worry. And this in my judgment is leading to delay in getting the
weapons into the soldier's hand in time. If we cannot do that, then there is going to be
a problem. Now how to balance that, and I am sure they have as much of a dilemma,
when they are in power as we have, and the Ministers today have. How to balance
that, because all I know is that the Army must get the weapons, and they must be
weapons of quality, because you cannot fight with the other man who has the finest Jet
in the world, and vou got something less, or you got a cannon which is not good
enough, and somebody has dramatic stuff. They must be given to the Armed Forces in
time, so that they are always ready. A crisis is not going to ask us when it is coming.
So, on these kinds of things, that is all I would say, that we have to find out a method.
I cannot give you the answer; [ am not qualified to give the answer. But some kind of
method has to be found, by which we can order, and we can obtain weapons with
speed, without being blocked here or blocked there. And remember, we have every
kind of media, we have legal methods also, and every other method. Therefore, 1
sympathise with the Ministers, who frankly have to deal with it. I sympathise with
them, because it is not an easy thing. I would say one thing in all this in favour of the
Defence Ministry, from the top to the junior officers, that credit is given by all sections
of the House. My friend said a few amusing things, but he did not mean them seriously.
I checked with him earlier, we were talking to cach other and that is that for six years
now this regime has been in place in the Defence Ministry, they are standing tall and
clear for probity, I do not think anybody doubts him, I do not think we doubt him.
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Now, that is not a small gain, Sir. I mean, I go back looking all the way back to Nehru's
time. Let us leave it at that. That is not something which is easily achieved nor should
it be put away casually. But, yes, I agree that there has to be a method found, by which
the necessary weapons are ordered in quick time, procured, and no interference is
allowed to block it. That is something which I hope the hon. Minister will certainly
look to.

The Air Force is a mighty important component of any fighting machine. In fact,
today the Air Force is, perhaps, more vital. You see in Afghanistan the Americans are
using more Air Force, more drones. There again the concerns are valid and they are in
the report. So, my friend was quoting from the report, I have also read the report, and
in the training of pilots there is a problem, 70-80 planes have been grounded, because
those two pilots who died they were instructors, senior officers. If they died, something
was serious in the plane at that moment. Therefore, of course, they have to be looked
at. We have a shortage of trainers also. I think the best trainer we have is the Hawk
which is, I think, from England. Many years back, after a long delay it came. I remember
60 and more have been ordered. [ hope they come. But we have to have all the necessary
planes to do all the training. There are no two ways about it. That has to be. The
training has to be intensive. I will give you one example. Israle, they are a small
country, whatever force they maintain, they are still a tiny force. But they have the
highest training for their pilots. And, therefore, they give them beyond average
achievement, even against any other advanced country in the world. This is well known
in the warfare they have had, in the things they have done, and the secret is training.
Therefore, we also must focus on it as intensively as we can, with all the planes that
we need brought in quickly.

The second component is 'maintenance'. Yes, we talked about the MIGs over a
long period. A lot of them have crashed and gone. And, yes, every time there is an
accident; all of us are disturbed, and, I am sure, the Ministers are more disturbed than
us, because it is not something that we want. Occasionally, the pilot also dies. A pilot
is very precious because it takes ages to produce a great fighter pilot. He is not just
driving a motorcar. He has got to be brilliant, that he can match up to the other man.
Therefore, the second component of the Air Force, in my eyes, is very clear. It is
maintenance because what was referred to as failure, all points to, in my eyes,
maintenance. And, the Air Force must be focussing on the highest quality. Give them
everything they need. We have to focus on the maintenance. If you have high training
and high maintenance, then, nothing is going to be wrong with the planes. I don't hear
of frequent crashes in Isracl or England. It is as simple as that.

There is a shortage of officers. A reference was made to 10,000 odd, which we
have been reading for many years. In Air Force, unfortunately, there is a shortage of
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420 officers, put by the Committee. In the Air Force, you can't afford not to have
enough highly trained pilots. There is similar such shortage in the Navy. Why is it so?
My personal view is, that the Government has upgraded salaries frequently, all around.
And, they have also improved promotional avenues. Actually the conditions are very
good for a young man to go in. But why don't they go in? One reason, I suspect, is that
if you get too many babus to design recruitment methods, they give you an impossible
condition for recruitment. I won't go into specifics because I may then be led into
other things. I will give you one example. Let us be clear, the Punjab is no longer in
your Armed Forces. It is on the margins. They are not even coming in. I am not saying
that only Punjabis should come in, or only the Sikhs should come in. But the point is
that yvou need people. And, if good people are there, they should come from every
corner. But the fact is that you are getting them from nowhere. While there is
unemployment of a certain level, why is ithappening? It needs a higher level of thinking,
not the Committees, or, even the UPSC. Normally, boys and girls would apply in this
or that service and the prospects are very good.

Now, I come to the DRDO. They have a grand building. It was built sometime
back. The only building built in this capital complex. I used to say to the Urban
Development Minister, right from Shri Jagmohanji to Shri Jaipalji that it is strange
that after sixty years, in the capital complex, as in Washington or in Moscow, we
still have barracks, which were built for four years in the Second world Years. I have
been there as a Joint Secretary to meet friends and they are behind the PM's office,
they are behind the South Block. 5799 # %9 dTel §8d €1 They are a cesspools
of dengue, rats. I even wrote to the successive officials to demolish them. This is
an arca meant for high-value buildings of the nation, which are built, once in a
while, after a great thought by the Cabinet, the Parliament and the country; it is not
done just like that. But that is not happening. You all should take some interest in
this. Just go and look at those barracks. Then, you will come to know what I mean.
They were meant for four years life. Are we so poor, that we can't knock down all
those, even if we need more offices for Defence? They don't have to be all in the
Capital complex. This is my view. ...(Inferruptions)... Army people, their Colonels
and Majors, are sitting in that. Please go and see them. We can put up new blocks.
Of course, my personal view would be that in today's India, that land has to be
protected for hundred years, to put up new buildings in the Capital complex. It is
not a land to be given to any dafiar. They have got vast land in the Cantonment and
elsewhere. You can put them anywhere.

But those are matters of detail. Anyway, let me get back to the DRDO; that is the
only building that we have. That is a nice building. The DRDO is linked to the idea
that we will be self-reliant. It goes to our past. Life has chanced, times have changed,
economies have changed, and policies have changed. But they go on, sometimes, - I



344 Discussion on ... [RAJYA SABHA] ... Ministry of Defence

[Dr. M.S. Gill]

hope, I am not unfair - wanting to do everything and more. All Departments of
Governments, in which I have been, like to spread themselves. T /=81 &< &
and, therefore, they stretch out. But I will give you three examples which are
important for us. For example, the Light Combat Aircraft (LCA). As a college
student, I saw Prime Minister Jawaharlal Nehru going to Bangalore and being
photographed and the German Scientist was Kurt Tank. We thought it was coming
tomorrow. Our lives have gone. I see it has still a long way to go. I have another
suspicion, that if you want to make the most advanced technology in the world,
which you have to, to compete with the Rafale, to compete with the Americans, or
anyone clse in Europe, then, you need a complex of industry and technology. You
can't, just in one organisation of the Government, say that we will make it. That is
why, when we make it, we cover the fact, that most of its vital parts, electronics,
avionics, so on will come from somewhere. Let us talk about engines. The Kaveri
engine. The other day I read that it was going for test to Russia. It goes on and on.
First of all, you want to manufacture everything. If you want to do, then, you will
have to build an industrial base of a variety of things. A plane or this kind of a thing,
does not come out of one item. An aircraft jet engine is going to take a lot. The
Arjun Tank. Since I grew up with tanks, I have followed that very closely. Its cost
kept on going up and up, vear after year, year after year. It is now in a Regiment
of the Army. But I think they had to be persuaded to take it. It was too heavy and
could not cross the bridges of Punjab or wherever it is to go. I learnt in Islamabad
once that they had made a Khalid tank. It is a production. A reference was made
to the Russians. We have purchased a lot of Russian equipment and good robust
equipment S fdepd SHT SMEHT SRS HIAT 2 3R Wl 4T & olX g9 |1 <01

& that is what a soldier needs. He is not an advanced technician from America or

Japan. Our T-72s, T-90s which have come from Russia are fine. In 1965, we had
British Centurions; they all have gone now. I can tell you Sir, during Khemkaran
crisis, when their whole armour attacked Amritsar corner of Khemkaran. It was the
Centurions which helped, of course, besides the brilliance and bravery of our men
and officers. Therefore, we have to worry about this - the weapons can't be
something about which the soldiers are not enthusiastic. That's all I would say on
this.

Then, take the Navy. We have a vast coast. Just take any of the classics on Naval
Warfare. There used to be one by Admiral Mahan. The British history, the Portuguese
history, the Dutch history of Empire, etc., have all been built by the Navys. We have a
vast coast. We are projected our power because we have to do it for our own protection.
If others are doing it, we have to do it, and we are all aware that in the Bay of Bengal,
so and so is coming; and so and so is coming on our Western Coast. We have to worry
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about that. Therefore, the Navy, in my view, also needs a very high priority in release
of funds and shipbuilding. Everything that can be done should be done, for them
because we are going to need it, and there is ultimately the possibility of projecting
India far beyond our shores.

Again, going back to the DRDO and the Defence production factories, I would
say, what was said by Shri Punj was actually my idea, but, unfortunately, he took
it ... (Interruptions)... I ST VHUS TN (31| @ F1 H%, H? . (FFem)...

SHRI BALBIR PUNIJ : Sir, I take it as a compliment.
DR. M.S. GILL : Okay. You are welcome.

SHRI BALBIR PUNJ : I take it as a compliment that 30T 3MMSFSAT H o
forar |

1. . 9. fier : &) <7 719 21 You see that the Indian industry has much to
commend it today. They are doing remarkable things. In this Report, I read of
Larsen and Toubro. I will name only one; and they are doing a major part of the
work, even for DRDO and others. I say that that's a great achievement. I am very
clear that if you want to manufacture in our own country and not buy from any one
- because unfortunately we are the largest buyer of weapons in the world; then the
answer is this very sophisticated burgeoning Indian industry - patriotic as anyone
else - and they are already doing many things. I compliment the Minister that many
things have been given to them and they are now contributing a lot. Once upon a
time, there was nothing; nothing at all. Now, they are doing it. They are going to
contribute to your atomic plants because, frankly, the simple solution lies there.
Take, for example, Krupps of Germany. All of Germany's achievements have been
on the Krupps, even today, perhaps. But the simple thing is, if they manufacture
in Maharashtra or Gujarat or anywhere else - wherever they do and whichever
company does it - well, let them manufacture what they can, of course, with your
permission, and after getting licence from you. But the sale of those weapons will
be controlled by vou, very tightly. That's all. Then, you are the master of those
weapons. They can't send it to the wrong people where India's won't send them.
«.(Time-bell)... Sir, I will wind up. The same thing is about atomic plants tomorrow.
Your industry is going to manufacture them. I read the other day, that the cost of
our atomic plants is already lower than plants in Japan and America. So, we will
see that achievement coming, but in Defence I would like to see much more of this
happening.

Sir, on the welfare of the Forces, I would make just one small point because
I keep reading of it. Our soldiers, even with the extended age that you have given
to them in the past, still retire very early, and they have to find some place to go
and earn because you don't given them the Moon in pension. It is the case with
everybody. A public servant can't expect something which will sustain him only on
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pension, civil or military, no matter how much you increase it - and you have
increased it. Therefore, there are two things. One, please don't allow them to go on
cribbing about 'One Rank One Pension.' I have not studied it in detail because it
is not my job. But I think this should be redressed suitably to their satisfaction. The
second thing, now, in another context of another problem that came up, which was
mentioned by the hon. Member from Gurdaspur - I like bringing Gurdaspur on the
record in the House! - that in trucks - because certain cases are going on, we should
now block these officers from getting any jobs for five years. Now, Sir, they too
have got human rights under the Constitution as the rest of us. Did they make a
mistake in joining our forces? Is anybody ensuring that they will be reasonably able
to live a respectable life after retirement, as a Major or Colonel, or even a Major
General? 1 know this business. So, don't immediately jump to impossible solutions,
which are not solutions but which only make the situation worse. If one man has
done something somewhere, or one case is there, we have the tendency to apply it
and say, STeal rule 61 AT PG SRAT1 If we could save India by laws - India
has the highest GLP in the world, that is, gross laws per person. GLP - I8 ¥ 9gd
YT invention ¥ - TR A1 IMRISY AT ST | 991 IRRTSY T2 So, there is a time.,
Please don't do this.

Finally, on Siachen, since my friend started from there. Actually, Sir, I was
very much worried in the beginning. When he started on this, I said, "My God! This
is a foreign policy debate and, I must have made a mistake, and I am reading this
report, which I shouldn't have read. What am 1 going to do?" Sir, a large part of
what he has said - and I respect his concerns. Every other Indian has got a view.
Last night, one channel had a one hour debate, with even a Pakistan Air Marshall,
and our people participation in it, and yes, you can have your views and concerns.
But that is, essentially, a foreign policy matter with the Prime Minister. Yes, the
Defence Minister is involved because he is in the High Committee. But, please
remember one thing. Since 1984, it is 27 years now. We are there at 21-23000
pickets. I could see all the limitations in what General Kayani said or what others
have said, but the point is, we are not there; neither is it right to say that this
Government is about to give away everything. No. Nothing is being given away,
nor is being taken away. But, I think the idea, that we must have a dialogue is
necessary. And he and I should know more, or should feel more about it, because
we were the two people on the border. I had been there during the 1965 War and
the 1971 War; and he had been there, and thank God the chances of such a thing
have lessened, but you never know on your borders. We must find a solution,
solution satisfactory to us. A former, very high political figure - I won't name him
or e¢ven indirectly hint at him - said to me once, many years ago when we were
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discussing this very thing. on India and Pakistan, "fReX T, 98 =&1 81, 9%
agreement HMT TE1 81 Fepal | H @1, R He said, "Because if you want and want
and want and give nothing, then how do you balance it? Then nobody is going to
make an agreement." The point is, [ am not saying, give anyting; I am not saying,
take anything. I am nobody in all this business. But I think it is sensible to discuss
and have a dialogue, and se¢ if you go forward in a satisfactory way. I would give
vou one final warning. All people, not in this House but in the other House, go for
votes. It was interesting for me to find on the channel, where they had this one hour
debate on Siachen that I saw all the older people - I don't name them; some Generals
and some civilians, all the old people were saying this, this, this "S®T I8 $X I,
VIR &1 &A1, S0 [depet A Gl and then, they took a cross-section of young
people. They were all below 25 years of age or thercabouts; and they all thought

vou should talk.
Thank you, Sir.

sft srae® Rig A (SR TRen - W), S g9 3 AR &1 afe W
ST BT Al g1, 39 AU # a1 gishar a1a1 S & |

AR, e @1 Sl issue 8, I8 984 sensitive § N X < 29 issue W I
g4 21 Il IR goold & | I Bl 7| U Wge} o forar 7 & S oW sfae™
e SN E, 97 3iE Tl foRg Fad | O oIS B9 el WS §, 89 dled © (3 (S
& &7 ¥ B9 Ao B | g % 9 9 Aol 9 O 81 96, 39 3 &1 I Al
g, Jfp o 89 98T WS €, 39 oI § ofigr |1 SRR B Sd ARG ared
g1 15 SN, 1947, fHA®! B9 AT B &9 Hed €, 99 &7 qrav &1 SR 8o,
BT BH celebrate ¥ B & {6 3HINT & AN HT 3fd B T IR BHR A B
YA B 5| AfbT 86 I <@ A2y b 3G B ArE Ig1 91 oN? 89RI Job
TR Wi YoM § T YE1? 9RA Bl od FAY qb ol ai I8 UST, IS9P Y1 R/
SfIeN §, SUBI 9 BRUT 37 SEN I8 9961 © [ 9 <9 § S9R] #Afexi o fageh
BHCERT 7 ISl | 39 99 BI T8I B To! & SR § ™ fhar 11 - I8 HAeR
S 1 AT &, olfbd SART S BHAR a1 g2 89 Sa dib il gy & 89 7
qT T SHM o= Gp, 7 gouid S91 Ih | 3R § O 89 Wold 8, df Udl ool &
5 39 <=1 BT S AR (HReH o, ST 9 Q¥ & (S Bl Sl IRT I TSI,
i I8 Hel T 6§ & foau b el @1 Syt 1 fadeh saamer oy, o
gy ITG AT Jg A - S IS Al WRA H IR WEC ¥ B B 1 99 gifhas
BAN UM oI, ORY BN U o, H WHSAT g S ged Al 3 dF R § el T8
BN | 319 399 ST YT 1 3iRd € olR 9161 S8 WRie &l @1 S Sl €1 S, S
HHEINS Faeel 89 W AT 715, IHS qdlide I8 o7 {6 &y 9l eqeeR] & |
g TS AN S §= IR g¢ 3N physically handicapped 71 &1 59 4 gHeday
MG, A1 SFe1 b &3 B o1, 9ifedl BT b et 8T Jodb @I, gl g3 AEw D
ST AR A9 H S DB Sl & {6 8GRI AR g MY, 39 <9 $1 gg-afed)
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DI JAEw b M1, A g8 BT AR < 2T O 89 rerdl Sl B ¥, g4
IE T BT b Dl lose fhar, ST 31ST Gifhdd™ & &R oTo1 29 celebrate Pl
g 5 STeee B9 9991 | W 89 BT g A8 A B g S9e @ B
U <R Z3M? Hifd FAT MU (S BT S & SER W, 901 & JER WX I |
TN W 91, 8T W1 89 <4 € 5 91 AR <9 & 391 8, SH ARARel B IBRieeH
FHH 81 T8 T I8 'R oY a1 &1 fOwy 21 ofR 9 Sty wRig # f 9fa ok
gH @1 M TAR BYG AU B TIAR BN, O H FHAA g B A el w9y H
AR o0 R U IR I8 <91 a1 &1 Owy 81 9 21 86 & | $H o+l Sty
B, fEsfT off e & 11T 8k 99 & Tevd 9 SR SN IR &x+1 918y | o9
T P W ¢ % g ORI I A ST 8, T B FEl ¥, BAR I BT O
AR eRell oSl S 7, ST N IRSRERT Tl HETSTeh Yo’ 8 | #8led, e
TEd Sl YR resHEy off, Sl ARG I9ag™ & a9, S=i 396 T &
o o f5 5% BN, U S 1 avf & IR R -8, dfed fhividd fhetd &
MR W R BT AT | SHHT ST &3 81 97 7 81, I8 TG ol 81§ dfcdh
<@ Yg TRy 6 SHBT BIdl § M 8, SUB! 915 § S 8, S9! 3 I ¥,
e d1b ¥ 9 HI of T 7, T 98 IUD] PRl B UG, IHH AHT TS
Y8 UIQIT? H T g o Sen AiEd S HERT RS d] St S ST gTee AR B
SR # frar, SHE {7 ofe 89 1. ISHY &l I8 $HfSc § ddhd & b 9¢ |
I9P 39 g B PO FG T A T, SHS d18 HH A HH [Ja gAY 39
2 b AN AR AEE DI A AR e BT PR A&l P U | HEIEd, A FARN
U ST s 8, S0 AR, TIRGN H AR & U Sl Bigcy ©f ¥ 5, S9d] Al
600 B, Sdfh T & U 1800 HIgexX @i & 3R UIfbw™ & U™ 550 & | g4 i
g ¥, 98 I ¥ g1 T 1800 BSY ©F oY 931 © 3N 89 Had 600 oIhY 93
T 00 | 89 I F1 gaeen G 75 1 3F 9 T8l B Fahd & (6 PR FH 1800
BIgex i~ ofdy U a1 89 dls 87 Ug o¥ iR ¥ 987 =} IR S| w1 89
el Rl T 1 BH I 309 UG S odd W TS Bl TSI, B 30 BT IH
AT W IR HIAT TS, BF 31U IoIe BT bl BT IS, 88 3109 afex fae
ek =1 B8R Aeigy, f$he fAafer &7 s9w iR fdy g1 TRy, S9! foe)
fPe @1 SX F81 8F1 ARy 59 % 89 39 91 ¥ SNd Y& [ SAN] $AFeR B
W DI FIA 1 I3 WY, A 8F AUT B9 o ST Fbd o, (g A& I H1 B
P BH G H SIA &9 | ABIGY, AN M 2007 ¥ 2012 d& Udb Ydiad o7 & 1
g 86 TN Jolc Y Abcd WRISH! T U Al § 1 9g 86 §9IR goic I ey
9 e fhet w¥El S AR SMeRT 8, S Aibs AN URT §, Sk Jaldd
g8 W Y T SY AU SN SER-SE Al B S W B dP Wel Hbd
g7 U] AT BT H9 dadl S| SHH] TIZH YRT B T | TP AT TAI
TH 1 IRg 67 BOIR WNE B ofl, IWH AU a1 o 9¢ §, I o9 S+ 1 GaT
S | oifeh Rafa e B <1 Uifedmis! ¥ofed &Hel < arn {18 T sfererex
BT TCH T iR 76 TSae AP &I AT & IR 60 weapon system integrated
ALH &7 3Mes 3THT UfaUeM & U9 €1 S 89R U9 8, d d 98] ®al R Sk 87
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J IEI- W B AR R 9 €, O ¥R ©8Y Il & o g9R1 797 iR T
U BT # e #E SN, o WR 9gd 99T fFERT 1 g9 UeT ¥ &6 Q9 @
SIRAT 81 B9RT BN & UM, RSN & U9 ammunition &1 YT HHT 81 89 3701
Reamaedie o1 70 TR T P & | 519 Jg 8N, 99 89 99 ¥ ammunition
T & o RN, 99 Y SE@! ANl B8 {6 SR 98 g9 99 8§ 1 AE QA
T 3R f5d cost WX 31 7, I8 BRATA H &1 &I 71 e 2e 7 980 L] IRE
¥ IR 9rdl B W 7| e ¥89 7 9 #1 environmental 3R geographical S
JBI TG AT 3R BT 7 S et lacking o, S W) AT T4 B1| I8 D15 {BleRA
@1 39g &1 ¥, Y= contractive thought & 5 84 9 FTdx 37 BHAN BT R B
& AT T 81y |

W, 3HP felal DRDO &7 self reliance e o411 9 2005 T 70 WHS Sl
Sh & REmNde 8, SUdT 89 SfS § UsaM il S9fe 2012 § 89 70 HIal
S Y I8 21 W], § 10 P d @S B e §

SusrTemeT (U, YLt HRE) - TUF die BT SR T 81 AT IY Ui e
BT I AR o AT

sft sraae e FHwgH : W), 69 #1395 §1 39 oy &9 RMER §
ST BANT SRAC o1 fb 89 2005 % 70 TRYC ReaRRAC didbel 4 T B o, SiEfd
2012 § B9 70 RV SHIE &x V8 o | 39 forv foddl 9 fooxft o1 Yqurafafedy au
BT gSIT | BF 31U USR] Sfedm I &Y Y= 51 B9 & ol ofgyr, 9 89 B
AT eI ST BT et © | A P& PRI P I8 IR IS e, Tl ST
IR BH $© HI 7 PN IR BF FIH IE, 59 89 Y U 21, o 89 FoI Al &
g1 39 YD B BRI B G | FAfRe ey, sus! Sl A B Aw] B T
# el g & e S que T8 W]l § 1 R Reaedicd o @®@1 A8 B g,
9P 0w @R §, ife ugd 9 $s IR UUel, ™R &I Ik 34! Y5l © 3N
I3 1 39 A BT B 3R AMUH! I8 TN & b 8N W HI5 &N 7 oI, Al 84
JATUP] FAE Id & b 3T UIRTRE & =l ®1 confidence # o of | 395 U 3
U H1 HAST S Al FH F HH T AT § AU 86 S, O ek Iemfad
ORYRT B] $HMAC 8] 999 o] deY | 8ART 396 [ UH A1 Uois! M1 a8y
S b & | I BH UP ol IN Foldl, A H gEEn g {$ US 9 qgdn
39 & AU JUR BRI ST 9 OX I[N §&1 &I I BN | I a1 AR I8 Bl
e F A7 991 SY, Rife MUdT SR feuT T & e gare e B Al S|
IR TTH FT IR & 7 396 W IR F= forn 51y, @1 98 38 1 91 T2 2

99D 3feldl § I8 el = fb AT A0 =9 P talent DT FHIT | TS BN
TEfeve, BN URIeie AR 89R SoNHaY faeell & settle 81 I8 €1 R ¥ fagel # s
B BRI T, A FH IFD! T2 celebrate B T | FHER T3 H T B fH ARAE o
P UH oTed I dsdhl 7 USA # I8 Ra &1 8, 91 89X {77 I8 celebrate &1 issue
I S 2 e I ARG Jd b & S 3T WRART P talent P T&| G, A1 USA
T other nations T AR &1 IT ISP GRT TR TH b B M qol THI H, TAN
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Reelr B ST fhdl U, 1 88 39 W F9Rar & der 9iev| 88 I8 oY I
=Y 5 3751 BART talent & A ¥ oA 81 8T & JAUT FAT gANT GRS 81 g
81 X8I 87 Sfd O 8 AU internal security P FOIGA el BN A9 b FH AU
<9 D1 AT el BN UG | H 0D TRIerdIS BT U Saexvl adl §1 89 T DM
B HHK PRM S A7 I arlieRT 1 g T8l AR oo S TRIl &1 Tdi B
A1 A gST| BH UEe W1 U AU B geM & AN, 9 TR 9§ P8 BRAT US]
oaT| § pEdl § P 37 3061 HROT 91 ST SR MMUDI Yb DM 1 geaH & g
gel Ch USd B, ol 399 FH 37U defence P AN H 1 UAT Tkl &1 &, oHfb
2 g9d1 BRI g =Y 6 9 & 270 el # Todede R oM d@ 22 8H
IR WE1 TRE ¥ diagnose HIAT AMEY| BN T BT SO I HT WREq W Gl
T A8V | 3FR I8 <Y & 3ieX internal security & T thrust s9 971 7, a1 &1
B BRUI ST =MEY 6 FI1 SEHT financial 2MYOT I &, FIT IHHT social
exploitation g7 B, T IF! political exploitation T & I g8 REIT Bl el
T 87 BH 3 9 9l WX AR BN, 39 EHT Bl g bRl @Nfey | S9 89 iR
A AFEd B AT 89 91eR @1 defence BT AT I Hepdl AR GIHT H A U |
SHG Y EI BA AU Foic Bl FHI HE B UG | 3TN 89 Sl goIc I1P HIR o0
IT §, 98 dvic 89 YT &l defence & HUN o Hhd © |

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please conclude.

37 s g g : § conclude #Y IET §1 WX, § g A1 Hel =EA P
S BN e WIS §, I 980 Piod SRSl PR © | S9! aq I, o1 e BT s
T AT ST Hev |, o Wed H WEeE #wM I@l o1, A g9 a1 7T {6 AReR
U 99 81 21 ..(HHT Bl ESY)... IR T B B/ B el b U EAR U &
BT HHT BRN A1 Y 89 <2 & oIy oe= &1 SToa1 U1 81 HR UIGH | L (SIERI). .

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please conclude.

sft sraa g HHFgH =9 ITF g o ¥, 99 e & ow A1 AR &=
Y| AT, MU I I BT faeR Qa7 | 9 ! o1 ¥ I-aR fe Sgra1
fag €1 3ld # =9 Sy Hf*ReX Aed ¥ I8 el dledl fh 3T f2Wd 3 o1 91 eyl
TS el A TB8T 8, U S 9] BB $35S §, AP g9b HW W) AT &FF Bivad
BT ARY| B BT & 3JS¥ 3T environment T A=Y, dl%?é’\‘%’éﬂ&ﬁ%l
FHS WY &l GAW BT g, AT G BT ggde | S5 fEw, S9 ARG |

SHRIT.K. RANGARAJAN (Tamil Nadu) : Sir, this is a very important discussion.
Everybody in this country has got a lot of respect for the Defence. And I respect our
Defence Minister. So far, he refused to permit 100 per cent FDI in the Defence. There
are some so called patriots in this country who want 100 per cent FDI in the Defence.
But he did not permit that. I thank him for that. There are multinational companies
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which wanted to have special economic zone for war equipment, military products.
That also he did not permit. I thank him for that also. He must maintain that position.

Sir, today, you can't ignore the Press or the electronic media. Today, even people
in tea shops are talking about the Defence. What is happening today? The recent
controversies highlighted by the media have raised a question mark on the functioning
of the Ministry of Defence. The controversy relating to age of the Army Chief further
raises concern about the system of maintaining personal records of the officers of the
Services. Every man has got a fundamental right to move the court. But here the Army
Chief moved the Court against the Government. The Shakti is fighting against the
Shiva. It is very good in the Puranas. It is interesting to see this in TV serials. But
when the Chief of the Army moves the Court regarding the issue of his own age, it
shakes our confidence. The recently-leaked letter of the Army Chief to the Prime
Minister is another matter. How do you explain these things? What will the people
think about the political class? We are managing the Defence. You cannot ignore 7he
Hindu. You cannot ignore The Hindustan Times. You cannot ignore the English
newspapers or any vernacular paper or the electronic media. The people are daily
watching that. Our systems in the Defence need proper review. The Minister is capable
to do that.

Sir, one magazine wrote, "India seems to be at war with itself as army personnel
and civil servants wage a battle for supremacy." These are not my words. It was
published in a magazine. I don't want to mention the name of magazine. Another daily
only highlighted the growing mistrust by saying, "That both sides, the Army Chief
and the Defence Ministry, have mishandled the situation is an understatement. It looks
as if the two have been going out of the way to hurt each other. They don't realize that
they are hurting the nation." Sir, they don't realize that the common man is worried
about the Defence, our civil servants, and our men in uniform. When we see the people
in uniform marching, we are proud of them. Today, ordinary people are worried. Sir,
they don't realize that they are hurting the nation. Sir, the nation is worried.

Corruption in Government deals has become talk of the day. You take any
Department, you will see corruption there. When corruption comes to our defence
acquisition, it not only affects country's military preparedness but our image also is
affected internationally, and the important acquisition for the forces are being delayed
thereby causing huge time and cost overrun. The Standing Committee on Defence, in
its various reports, has highlighted it. The Committee, in its 12th Report presented to
the House on 3rd August, 2011, has raised a serious concern over the delay in some of
the projects of the Navy. Mr. Gill talk about how important Navy is and how Dutch
and Portuguese were able to occupy the space in the world. It was because of their
strong Navy. Such projects as highlighted in the Committee's Report are at page 15,
15A and 17. The Committee, in the Report, has said that the cost of escalation in
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respect of the aforesaid projects has, in fact, been four times of the initial estimated
cost. The C&AG, in its Report No. 20 of 2011-12, has further revealed about the delay
in some of the important acquisitions for Air Force and Navy.

Sir, the said C&AG Report has reported flawed approach in acquiring 16 MiG
29K Aircrafts, at a cost of Rs. 3405.61 crore without finalising the associated package
with the procurement of the aircraft in January 2004, which led to delivery of six
aircrafts in December 2009 without weapons. Aircrafts was delivered without any
weapon. Subsequently, five more aircrafts were delivered in May 2011. The armaments
for aircrafts were contracted for only in March 2006, which led to non-delivery of
weapons till October 2010. Besides, the C&AG also referred to the abnormal delay in
procurement of Precision Approach Radar, procurement of urgent aviation stores
through Indian Embassies and inordinate delay in installation of SPL Plotting Tables
on submarines. The Standing Committee, in its 14th Report presented to the House on
26th March 2012, has rightly observed that procurement of such sensitive equipment
has a chain of reaction, which compromises Defence preparedness at the ground level.
The Committee has also raised the issue of penalty clauses to be included in each of
the contracts. The Government did not accept that; the Defence Ministry did not accept
that. You must put a penalty clause. If delay occurs, why should we pay for it? Why
should we wait for it?

Sir, it is a known fact that a major portion of our armaments, aircrafts and other
equipment required for our services is imported from various countries. The country,
even after passage of more than 60 years of Independence, is still highly dependent
upon imports, thereby depriving our industry of a great opportunity. Today, we are the
number one arms importer in the world. Although millions are unemployed here, you
give employment to people in America, Germany, UK, etc. You don't want to give
employment to qualified Indian people. Sir, there is an urgent need to give more
emphasis to make our public sector undertakings capable of producing armaments
and other high-tech products for our services. In this context, there is aneed to enhance
our R&D capabilities through our premier organisation DRDO as well as our public
sector units and ordinance factories.

Sir, our Defence Minister told me that we are modernising all defence industries.
Itis a very good thing. Sir, our DRDO is not an ordinary thing. I had interaction with
them. They are very good people; we have very good scientists. Sir, DRDO was
established in 1958. It has got a lot of experience. At present, we have about 8000
scientists. Many of them are maintaining stores. They do not do work in labs because
vou do not given them work. Around 2800 technical officers and 9500 technical staff,
totalling around 35000 persons, are working in DRDO. I think it is second to none in
the world. The work which can be dong in the technical manpower is outsourced. You
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can work but your outsource to the private companies at the huge cost, whether you
get 2 per cent GDP or 3 per cent GDP from our Finance, it is all outsources at high
cost. Look at the real situation we have about 30 major DRDO labs. The workshops
are modernised. The work which can be done by the technical manpower, why don't
use them fully, 100 per cent? DRDO has got a credit of success programme like side
projects, the value of system, products, technologies developed by our DRDO and
inducted into services. DRDO successfully developed missiles like Prithvi, Agni, Astra,
Prahaar, Helinea, Saurya, the latest missile Agni-V, Intercontinental Ballistic Missiles,
including Acronautical System, Radar, Radar Naval System, Nuclear Chemical
Biological warfare system, etc. Our people are putting on everything their brain. They
have wonderful brain. But what do we do? We can understand how our DRDO is
capable of producing this type of modern items for our defence.

Sir, in this background, the same Government, the same Ministry what they do?
Without encouraging indigenous scientists, without encouraging our workforce, without
encouraging our industry, Shri Rama Rao Committee was appointed in January, 2007
by the UPA-I Government. It is a secret document, you cannot see that. But contractors
can sce that. ...(Inferruptions)... The foreigners can see that. But we Members of
Parliament cannot see the Rama Rao Committee's report. That is a confidential
document. I am searching for that document for the past six years. Neither I am able to
see Rama Rao nor his report.

Sir, the Rama Rao Committee was appointed by the UPA-I Government. It
recommended large scale tiec up with foreign military companies in Isracl, the USA,
the UK, Germany, Italy and France. Your own Committee, your own Indian, they
don't believe 8000 Indian scientists. They don't believe the DRDO. They don't believe
our public sector. As my hon. friend, Dr. M.S. Gill said, there are private sectors also,
they can also produce certain things. Why are you going in for a tic up with a company
in the U K.? You are talking so much about China. China is producing everything in
its country. They are importing. According to areport, China imports certain equipment
from Russia and Ukraine. You are giving employment to those countries. You are
giving money in the form of dollars. But we are starving. ...(Time-bell rings)... One
minute, Sir. You have given a go by to the self reliance and indigenous development
against the vision of Pandit Jawaharlal Nehru. UPA are grand children of the Pandit
Jawaharlal Nehru. Shri Gill has already mentioned that we have a shortage in the
Army, Navy and the Air Force.

Then, Sir, coming to Sainik Schools, which can help in bridging the gap between
the retired and existing strength of officers in service, these schools are ailing from
various problems. The State Governments have expressed their inability to provide
financial assistance, and the Union Government is not coming forward to fully support
these schools. Sir, there is a casual attitude of the Ministry towards the recommendations
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of the Standing Committee on Defence, which is an important Committee. They don't
bother about the recommendations of the Standing Committee. Today, the Defence
has got more than 20 lakhs of acres of land. Now all that we want is that there must be
a regulator for this land. If you don't want a regulator, then, all these things happen.
The military goes and removes small huts in put by poor labourer in their lands. But
Generals are constructing houses, multi-storeyed buildings...illegally.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please conclude.

SHRI T.K. RANGARAJAN : The Ministry has not implemented the
recommendations so far. Finally, Sir, 'one rank one pension' is a very important thing.
I want the hon. Minister to kindly consider all these things and he should save the
nation. Thank you very much.

it Rrarmvs ARt ([RER) - SU9W=Iel A21GY, JUST gars | oSl 991 9gd el
Bl &1 © T oSt ofy SR & 9, 99T & IR H 99 fofevd gle) v R I®
g1 ¥ IHIE o fF U IR B SIRAT M0 W A A7 fe@mdd, wifes TR 9y
el 8 fiFe &1 ¥

TeIey, 9 fouefl g9 &1 RE F IR US 9ed 7 99 39 989 B YLl
BT Al H SHIE P IBT A1 [ PHI-PH I 59 91d Bl T B [F 1962 B gg B
g 50d A1 F1 50 I U 1962 H TN & W AN Ig TN AT| 9 g H TR
<R B R A g oY, HD! HI T PAN-PH G Al g9 & 1 B AR F 989
F1 LRI | BN =12y ofl, S el g5 | S Rk §AY T W) & o |

IR, 3 I 991 AT N &, 99 Pl UMb & IN H T4 ol 2| Wb
H A1 gE &1 o Rl g8 21 9 oidde #1589 @R Y IF §, 99 Jkeds
H g8l oMl T 35 W 40 BIR IMEH] AR ST b & | g8 f2vgall & Y e Faer
F1 == B 7, QG I8 EI IR S 15 g8t R g & g Wl 98] elerd
BRI B, IT2HGN AR & W9 |1 IET Bl ENIT § 3R SHSAl B A | IET FTerd
I &1 UIfhea B BTad o1 U B [ 9P IN H Bl I 99 BT BT BNl
2 g™ & SUY @R 8, o §91 ol ¥ 5 98 U HHeIR ofeH! ¥ ST
H ==l O g G B g8 PRl ey R AW P W AR S oSS g% ol S99
ASE & I8 IS F Uh Hbed U fHar o1 & 89 o+l Uehuss s9 S99 99 9
IUH R | IE Phed UaMe H U9 goTl o7 | B9 I8 ¥ (% SRERI # a8 @& 2yl
off | IUF IR H S R 8ol &, 396 IR 7 oy fAf ey I'e i, vae #@37
KINCIECCIEINCIE

SURYTIE H21GY, BHLGHT 931 3eed 8T & 6 §9 I D1 =l ared ol
fpee SURaTs &, fpae IRSfades §1 onfl 89N I8! & Sl % I &, S 89N
91 & R €, S9aT SF @ 1 919 80| oW T I S961 S9 &I foae O
T T IE e =i o 81 22 oy AR & I $15 SE 9T B § BIS SH
MU 3 T dor faar I8 uRRYfT & 31 187 oMU fhd dReE A Defence Ministry
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Il Y2 87 AU f5E Tg ¥ < Foll 2 27 T ofd T db Y B fdarg 4l
Tl I8 ZHHT AT o1 B R ®1 gaR o1 Afey ar a1 S RS Mferd
P gl YEdl 8, S IR BN 1 =@NMSY A1, dfb g8 AN A 21 g3 I
SI9 FH Bl FASs g3 Al T9 1962 P U=l 1955-56 H Bl MABIANT ¥ Y =M b
FH T FSH I oft ATl I8 HSH Ub Wil H g9 35 ol T BT AN R 7, 389G
g8 WH W 8 ol AT I FHAI BAN BIS] & SRel, SNel T 9, ST &9
YFER SR 3 I oY T91 9N 981 gl o7 | 99 Ay 359 fAfey 9, g9n
AWLIRM], intellectual, colossal intellectual, S8 BN #9 HRS | IF IN H FARR
o E® Sl BeEd A1 BN & SR Y& A3 H Ae 78R = ufsd St 31
ST Bel b 396 A= 9 1 89 3R 9 81 89N a1 S BM &R Fhd o | R
BT BT SIBT 21 1| I W IRIIRT & il 81 T3 | 99 onfl me= &= S a1
gl de g3, 991 TR ¥ YR |89 9 Sl resignation 331 o1, a8 gl de 81
g | AT A FST AT a1 |

ofcd fIBRT arorRll STt S 9T IMT 1957 H ol 9T § Sid &R Y I iR
S d g H I O gen R S <9 &1 R 7, IS A1y R 8l @I 8, 396
IN H I B THGRT e Iy | 396 folv @/ge IR HdeT a1ty | 39 W e
UoR el &R S @18 YR 9 998 & d8d 9N AFG I 9aRl $l 981 a1 &1
STHeRT feft 5 @ gTad €, f6d TRe 9 91 & 91 fag 9o 3&1 7 iR g9 fdare
P AU Bl FLIA 1950 H FN BN g off, T b AH 7 A W Peal a1 91| WRER
T 3R SaER ol 8% & 1 H < Wafeded 8, 3R o7 SHHI U, a1 319d!
I UAl Tl | S AT IH DI odx ddblad ol Jal 7| fsd S o1 ®er o 98 o
A oft 7= A S wear @ 5 W ' W g B, 99 {6 ued dE w9 fF
B9 M W RN T8 P Fhd © | PO N I8 b8 8 I b FAscs e # Security
Council &7 TR f4F 84 fire &1 off 3k 87 o 9 o & I8 a==Rm T
T Y FHAT D] TN I9] e K dSls g3 oAl

UfEe e doom¥ Ud, ST {6 9 98y ool § fffRex 9, 94 41 w1 #9+
® IN H Bal fo R A9 396 dFsd F Bl 98X oY Idhd §, d $F § 6
1 by A 9 ga1 IRTY, afpT S F81 8<T 1| 9161 98 dF &8 I
g 5 P! dAFSa ¥ 9B SINY | 9 o1 |ed 1.6, FOT 799 A9 DI Il
w I P gAR U ot Al ot Iwd 7, S g f9%a gg & ey o, o/ s
Jfoo® o1 ffemfed I ol FIRT| 36 W) SS9 I9d & Sty fHf-Rex 7 &87
5 gg A1 @1 SiSR BAN 9§ FET QT | SARBI B Agcd H IS ST AR &4
T, IUHT SR gAN 97 § FE] oMW | 39 d)E ¥ BAN <9 § S MURdTel s8Il
2, P IR H T FHeET S92

1962 H Sl P T, Y3 IS T, S GHY W Y 18 I 19 AY o 3R 1962 P Jg
P XM B BAR BN H TSl SWI ST T o7 | Ufed SaEx ol 8% o IS¢ Bl
TG fpar o 3R H gg 99 9N BT GAT T, oSl 8w S BT el B I
7| I 91 IRGERI # | il fF I IM o1 iR SRERT § dHT @ 78 6 99 fgdy
f4eg gg 21 | o7 3R ST $iels W BHA R T 1, T9 ke b Y HAT =G
= ST 9T ST o, ARl S S9RT A1 fhaT o9 a7 9rET 81 47 Sele 3 oHE
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EIRNEISEEEREIN!

W Ad ASE BN, 79 A ¥ FET o 5 I'l g Tod & Ay oL, ®ife g4
SHE BT $9-59 89 9IHd & oiN SHHT agel 9 8, 9 39 99N ¥ uRfud =81 B
BH SHPT I8T WRA BT | I8 gTeld 89X <9 § 8T

9 &1 9§ Q9 B GREAT P W BH AWl A Rgerars far 7 R oS |t BH
BN I B, 89 Hedl [ B4 BIg W IO D9 BT G G B 9] R | TH
BT fh & 9mRe of & €1 981 @ a1fev | 89 99 W' © 6 99 iR 89R
I =1 Rafg 8, 91! I 0 © ©ie <Ny {5 S96 o fhdd gare S8 8, S96
I fhas I99H 8, S96 U fhds & B, 39 T @] B ST | TS 31 397
¥ g AN P gRIN SHE H o dF-Tg O F e 8FN Ul dRd 8, Sdfdh I
TP BRI OHH H ©: o ¥ el IS UGl &Rl 1 AR J8f Wl BT ST o
g, a8 I U T g1 I B U WAl & dd o ded 1.48 fAfed ai Hiex
2 3R BN UNT U8 1.79 ¥, AP SHHT 1 BT SAe fha- 82 a8 Ul av 408
fafer s ©4 31 &1 IATEA &1 € 3R 8F Wi a¥ 210 fAfes 29 S &
21 9P el Ul 9 - b1 Sed 280 fAfeRM <7 211 § oiR BW ufa 9 45 fAfor=
T SURH B & | I9F W= BT IdeA ufd a¥ 650 fBfera e wxar 7, Safe
sfear 150 fafermd =5 wfd 99 IURH BT 81 T8 B B ST ufd a9 e
1300 AT @9 &Rar ® 3R 8H 300 fAferse o7 Sded &xa 81 9o &7 off vy
BTl 81 Ub-Ush =G # J&! 8l ¥

A oW W9 IEY &1 US AMfeha ug W ¥, R =i IF & 91 g R
<Y BT G Bl T | IR AU AT SAARIE FSRT | ST, A1 UG fF g_l AR
T NI SH 73.5 a9 BRI X ofl ®, 9Efh EAR Tl 64.4 9Y ¥ I # U7 R
W 17 g4 BI HIG BT 8 3R FAN I8! I ofibel 50 1 I H Ul g9IR ==l
# Ut af | HH SH B S=al B AR B O] 19 Bl B, S6ih gAR I8 I 66
I 21 AW # Uit org oiRGl # wNg B SRR 38 Afgdd FRAT § 3R BN
JET 230 AN AT €1 B9 I8 qUTH T BT RIS 94 8, & AN JB(
IE 74 TRIT ¥ UL Tod 21 SH TR ASfBal # T 99 WIT 8, 8 R I8! 80
TRIC Bl 98 X &85 H M T 98 HY S 87 &7 AMUHT 9T Il iR AN &l
g B o 9 1950-60 H T H HIFD Bl UST o7 | ITH A I PRIS AN
W T IR 9 I 7 I8 IS B B g1 9 I8 B e BT 27 SHBI
RO T ot gA.gE. el 9Ed I8 991 o) W I 5 SRIRERI &1 vad 9gd g
R T BH U= GoX WA N §, €SP 918 AL WIEd § IR T9 J9e G
g, V&l IF gl dee @re 8, SU¢ d1a 72 el § iR J¢ a8 Wae 99
1 89 9N 3@ o €1 8AR J8f s ¥ UF Had §9 9, ofd vae # S aH
B ITAT 8, SHB] 8H HIH 99 S & 918 dlle R &, Sdid 94 | I8 Il
2| EAD IS B, 99 B9 AR BIC ¥, 9 Y I & UNIE 89 AR R T o | 8H
AT P AR B NS g 9850 Ulgerk o FH P IR H I9 FHI Sl FIE 1G]
STHR A ST ¥, § TSR F1 J | ITh! 'S TR AR A" Uh 95d 81 UGk
fpera off, RRTeT 30 AT Ted 1 I # S R &N 9, S9d1 i+ Sa) iR SAaT
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Repel Bl IS PP A o a3l § i a1 P [Hd1, Sdfdh FAN I8 & &
TR AAET H BHH H BH 10-15 AR gER BN, oAb 89 AW T ITPT Dlg IR
1 fpar | 89 < a7 Bres T oiR 916 99 AN ® g T | IS SHRT Aol
2 fr 9 & U S o Rt oft, SHG U ST o1 WEE ¥, SG U S 310!
Uofl off, S8d H8R S99 99 @I Jel a6 AN 9211 AR BH, B89 A1 B8 W9 § (b
THSRTE B9R <9 ¥ &) o BT 1 396 A I8 o 89 fufwd ® f sar ust
ST el Goft off, a7 Wi <21 21 BF wreiRne e ¥ aR | fafaa € e
e S & TN # fown 7E1 81 W21 21 oY o+l e dY, 8RR 39 9
B T 2, O 39 < F AN SUDT TG, IWRBT AT I7eis AR g9 < Bl A1
g7 Wl § I UGBS RIS ¥ JE Q¥ =] g9 Hhell | FHP] drogd Bl 2 6 59
T DI FAW el S AN E, 3H W F 91 RRH] §, 59 T IT HEd © (B GIR
&1 81 V8T &1 8¢ PIRIG 99 P 941 UGl I P8 Vg § b I§ 2014 & 91 &N |
w2 Rife IR F ST BT Theilh 8N I8 A1 GIR &, 9?7 ...(F9T Bl =6)...

SUGTEgE Heled, T gaR & Sa1 gl 81, 99 gagR 9 Sl B B 99,
SUF TN H BAR] WRAR oM dldd Sl Al 8 3R WRGR o™ arel arll & Sl
el a7 faRivel €, SR J U8 Pe [ Y81 guN , a1 § I8 Hel =@Edl § (b
<9 & Rfe 989 @XE 21 H 39 vt § 21 € fb <9 o1 I8 9o 99/ 1 SV | 8AN
el 42 Yfer s= PUIsd U1 81 X2 €1 ol TIgEUES BT Sl |d o], 98 Pe
T8 7 % 60 TRRE AN IR 31 & 1 T 1 8F SEal |l T8 AR §, 89 39
I I BT RUIE BT AFCT & 1P 59 99 H 80 WRHT AT W ¥&l & 71 81 9
9 H Tef-aTes W) S O Ed fRaT 9, |9 99 § S R g T Y
B BT I BT R AT B TR © B S 80 TRN¥E NN E, I 90 R B A
SITPT S BH X IW T, FERG < BT PN I W T, ST A B BIC WD TGP,
AT 3R Mol W, I8 S U1 Bl B BT

IuwrvTeer (W, WS HREe) - RERT S, g@ &

#ft R At : safey & g9 Ry oxan § ok # g2 deal g o I8
S efl HATG ©, Ig N & ¥ BM PR VET B, N AURAE] & WY B B IET
T, oY 39 WgRT &1 99 dd =] BISY, T9 d6 &M o dlell el g 3 DRDO
I 91 foraT 21 311U B AR B I & | 890 o[l & fb I @1 S DRDO
Va9 2, ST Mo 0 BRE BN | Ifh SH6hT STEH U HEl waTeTl I 2l
g 39V fh aMus! UUE eid &1 S99 UUIE &1 59 dd oY Fei deoiil, O db 3
<Y BT GRET B TRCT U P AN DI &I § Febdl & | Sl TRl T U I BT
YRET Bl NS FET T Fball 8, SHAPT < 2] A ST Wbl & AR IHD D]
BT IS B BN ATHER Tl A1 S el & | ST & I F U=l 919 A Bl
g | 98-8 gaIg |

SHRI D. BANDYOPADHYAY (West Bengal) : Sir, it is difficult to speak on
Defence without being branded cither as a xenophobic jingoist or aconscientious
objector, pacifist. Protecting country's realm, country's territory and its statchood, is
the fundamental function of any sovereign state. So, every Indian citizen should be
deeply concerned about defence. Sir, there cannot be any defence policy independent

of foreign policy. If we have a very imperialistic and aggressive foreign policy, our
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defence policy would change accordingly. If we have a very passive foreign policy,
the defence would be to protect the realm and to prevent any further aggression. But,
that should not result in developing the Panipat syndrome that Indian history has seen.
Always will Delhi allow the foreign elements to come to Panipat; only one day's
march. Then they will send their troops; then, they will lose the battle and Delhi
would be lost. So, unfortunately, our defence mechanism is such that we do not react
unless it is right at our borders, right at our gates. This is something that should not be
there. When I was young, in school and college days, there used to be a very challenging
subject for debate, "Gun versus butter", which is good and which is bad. Is it the gun
or the butter? Sir, were were told in the earlier days that the more you spend on guns,
the less you spend on the butter. In other words, the more you spend on defence, the
lesser economic growth you had. In a sense, it is correct; in another sense, it is not so
simple. Guns do generate butter if you can use it properly. There is no direct casualty
between the lack of growth and defence spending. Much of it depends on the quality
and the quantity of defence spending and also a balance between our general planning
of our economy and planning of our defence. In fact, in our general economic planning,
we always talk about the capital expenditure and not about revenue expenditure and
never talk about the defence expenditure as it is a revenue expenditure, but there is a
great deal of need to enmesh the two together so that the total planning takes into
account both the economic development and the defence development because we
cannot live without defence. I don't want to sound jingoistic and say, raise our defence
expenditure beyond three to four per cent of the GDP. To that extent, I do partially
support Shivanand Tiwariji by saying we may have to increase marginally but not the
extent of having a large change there. Our 2 per cent of the GDP expenditure, in our
economic growth, is not that small. But, it is not big too. Sir, the most important point
about this is that in big countries like India, Russia and China, the people do not talk
about international relations at all in their normal life. A truck driver in Bulgaria or
Hungary, if he drives two-and-a-half hours in either way, he crosses a border. Therefore,
he has to go through the issues of passport, visa, foreign exchange and other things.
So, it is a part of their life to think about foreign relations. But, we are not bothered.
Even two-and-a-half hours' journey in a jet airliner, in north-south direction or east-
west direction, you never cross a border. So, traditionally and historically, the ruling
establishment in India always looks inward, hardly ever looks outward. That tradition,
unfortunately, continues even today.

Sir, another thing that has been plaguing us is the complacency in our defence.
In the last sixty years, we have muddled through all the crises, except in one, 1962,
with the Chinese debacle. We thought, somehow or the other, we would be able to
meet our challenges. But, unfortunately, we failed to take full advantage of our stunning
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victory of 1971 when we could have, perhaps, solved the Kashmir problem. If we had
pressed for that, at that moment, when we had in our bag 94,000 Pakistani soldiers
and officers, we could have solved that. Perhaps, we could have solved the Kashmir
problem. But, we almost gave it away. We got nothing and we have the festering sore
even today.

Sir, it is a historical fact that every nation makes mistakes some time or the other.
We had our 1962-mistake. The U.S. had Pearl Harbour; most of their captive ships in
the Hawaii were bombed and sunk. They did not know that the Japanese had come in.
But, the point is not of making a mistake. The point is what we learnt from the mistake.
Here, the U.S., immediately after the Pearl Harbour, started recouping themselves.
They developed nuclear weapons; they carried the war to the Japanese soil; more
wrongly than rightly, they bombed two Japanese cities out of existence and made
Japan surrender unconditionally. But, did we do anything?

Our Jawans went to the 1962-battle — I cannot say war - absolutely unprepared,
ill-equipped; with their gun, they went up to 14,000 feet not in the ammunition-proof
boots, but in the canvas shoes! That was the equipment! We lost. There was Henderson
Brooks Report. Today, 30 years are over and all those should be made open. We would
like to know what the Henderson Brooks Report said. What went wrong? If we do not
look into our own faults, then how do you think that we can change? Sir, in this
context, I do not have to bring about the controversy of the General and the Ministry.
But, it is a fact that a letter of the Army Chief to the Prime Minister described the
unpreparedness. I do not know whether it is correct or incorrect. But, I wonder that
even after sixty years, if we are at the same position as it happened in 1962 where our
Jawans went and fought and died totally unprepared.

Sir, one of the major reasons for our unpreparedness, as was mentioned here in
this House, is the total dependence of the defence procurements on imports. I have got
some figures. The Army's import dependence is plus or minus 60 per cent; the Navy's
is plus or minus 70 per cent; and, the Indian Air Force's is plus or minus 80 per cent.
How can a fighting machine fight when it has to depend on imported procurement of
the weaponry? It happened in the Bangladesh War when the Americans issued a
sanction. As it happened in Kargil skirmish - I do not say it was a war; it was a battle
- we had to scramble all over the world to collect our ammunition, spares and something
else. So, how can the fighting machine come to the real top fighting spirit unless we
can develop our own indigenous production system? Here, I would earnestly request
the Ministry of Defence to come out of it? The bourgeois, all over the world, is seeking
profit; the Indian bourgeois is seeking profit. But they are not unpatriotic. So, bring
them in, given them the authority; give them some incentive, so that they can produce
the machinery or the material that we require. ...(7ime-bell)... Sir, there is a point
which arose about the DRDO. I am not going to do much about it, but the point is, this
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is the only major institution which we have for Defence research. They have some
good points and some bad points. Their attrition rate is very high. Young scientists are
being taken in, and they are going out because the multi-nationals give them big jobs
and they go. So, we can't retain them.

Secondly, Sir, in the last ten years, they took 180 projects, and they could complete
99 projects. Since two of the major projects have already been mentioned, I am not
going to mention them again. One of them is the Light Combat Aircraft. It started in
1983 to replace the MiG-21. Even today, we do not have a full Squadron of the Light
Combat Aircraft - TEJA or something like that - from the HAL. So, you must do
something to indigenize our production process so that the Army, Navy and Air Force
can depend on our own men and material. I mentioned it earlier, and I am mentioning
it again, that we are the biggest important in the world. The Swedish International
Peace Research Institute, in short, SIPRI, in its recent Report of 2011 says that India is
the largest importer of arms in the world. Sir, we absorb 99 per cent of the total import
trade. So, it is good that we upgrade our machinery, but following the long winding
procedure by which we procure it, by the time the machine arrives, by the time the
Forces assimilate them, they become obsolete. And, again, we start the same old
rigmarole cycle of delay and delay, and by the time that comes, we are also obsolete.
So, we have near obsolete machinery and weaponry with which our Jawans are fighting.
So, you have to do something about it.

Sir, about the threat perception from Japan - I need two-three minutes more - 1
am not going to talk about Pakistan because it has already been said.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Mr. Bandyopadhyay, you have
already taken four minutes more than your time.

SHRI D. BANDYOPADHYAYA : Sir, the greater threat is from our sleeping
giant in the North. Something has been said about it, and I will repeat it. Sir, whatever
we do, they have always looked at it as askance. They are trying to surround us by
having strategic port development at Sittwe, in Myanmar. Chittagong in Bangladesh
and Gwadar in Bauchistan in Pakistan, apparently to keep their sea lanes open. But in
case of difficulty, they can use these against us.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Yes, please conclude. Be brief
and conclude.

SHRID. BANDYOPADHYAY : Sir, I will just end up by mentioning three more
points. Sir, the DRDO has done ... (Inferruptions)... It is good that it has developed the
Inter Continental Ballistic Missile. I would request the Defence establishment to use
it in a way to carry the war to the adversary's territory. Sir, while assessing our possible

4.00p. M.
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external threat, one need not develop paranoia. But while we should do tango
with our neighbours to maintain good neighbourly relations, we must keep our powders
dry. In case of breakout of any hostility ...(Time-bell)... any serious hostility, our
endeavour should be to carry the battle to the territory of our adversary and defeat
them there. Thank you, Sir.

1. I MUT A5d (SR WG SUFUTRIET Sf, 3TN o1 #3Teld & BRG] )
= B BT T, 98 39 BT G F I @ B 3oy H 599 el TRE @1 political
mileage o ATl I &1 Bl SR MO HI I IHIG Bl [ Y Uil & e
WR g &I €SI 9 999, H/ifs H conscience % 3R W IR as a non-political man
I BRAT TR | IS S BT @ ST GAT AFA 7| IS fEgRIH Bl AT A
exposed T AT SRT I ARAET SRl 718, O 3R IR ¥ &g AR 3R+t
T GE! IF Hel 9 W g FAR gt o Wohdl ¥ TP I« el <9, IH, T
SR Y U™ &1 gy aRT HHis W 849 98 21 vigilant I8 &1 TaIHA
T ol o1 gadH N Ut 7, AT B 3=t wHel MY |1 989 o)l E, 9% T
@l B qAP! A1 989 deayel 81 SRl 81 gg W TR BRI B e 3 1 989 Hewyol
gl 2 1 ARI g ST 2 T 1968 W ST AT ATURATE] & el geNIgel o Y
W Hedl T o1 o7 IR SoR1Ed &I ¥A¢ HIRAT H Golan Heights & 3R s
# Suez Canal & U9 5 off| 9 AR IR 51 &1 TR B @A 21 7, o1 SRS
@1 armed forces I PIE b dTell &1 7| TAAY SD!1 Ig H g ASayyl YAl
gl T

S O 189 7 $El, S99 Bl &1 I A8l (6 gARI W&l I9c ATdhwT 8,
insufficient &, AU 2, TP Io(g I8 @ =&l 8 U] & TF 781 & U
Ig R P AT H 39 Py W Ugdl § [P Up "o g8 o, e 989 propaganda
TN - B AH BI, IHBT AN AFAPIRGT H PR T HHOI Ib s Al b A7
Y 984 B adverse 3RN ol | BN Ud 8Tl e B Sfel ST el | 89N Ul v
P 98d 21 3D AMBRT & - YSIIR WIEd, d 950 B M JIHAY ¥ AR FA GIRT
Y I = SHd U1 He had to go to jail and he died. AT 59 1 P15 FAoig o=
Pl 91 3T, 39 BN qMe 6 918 R0 iy ) Qv o # eIl % 99 ¥ fafaee
Ua1 g8 ok WY1 I8 A9 © b N fddre & BRUT fEgwis 1 A B prepardness
T BF IO I WD el Y| BIe foTy FET form vl fhds €1 a8t 9% 89 B
T gg Al T2 o 9F | B9 WRA H ST ARST 980 Ied PR Fdhd I, I T
febar | gAY BIer I8 1 =RV 6 86 9 § P oF 7 TS, ofF 59 Te 3ud
U <81 8, O9 T D! o+ T8 |

Suqregel S, § f¥ced § & 1 AEdl § S dad G A 6 IR H §8d
PO BE AT AT| 1984-85 & G P AN U fAQRT 1 o1, S 9 B A
BT Tl H IoRT el T, dfe A A I8 8 6 PRA & dSE | 9 6N
a9 7 84 fauig f&ag | Such an excellent gun it is, <ifdd SO A9EA A RT €
AEIEY, A P 980 | BT § SR gg Bl A1 BRRIRT ¥ = ST ST | |
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[91. IM U I7ed]

¥ gg Siid S |, a1 O 3FRPI B fAauas ™ | 9ug T8l ST US| I8 A46d
BT ¥ - A B AAES R ST B A | 89 X9 H By W1 "eAY g8 8, e
IET IR 9Hd1, SF1 & A9 B TR &1 B fBa1 €1 967 latest example €,
R e 9 fgm & o A% & 95 @1 ofid a1 7197 3R a1 # I8 91d o8
fr Te-gs-g8 Rl 1 ST®T Ughx wHal demoralize 81 78 o 3FR 8H aA0ifad
ofT drel 72 7 B, @ G4 |9 oft {5 = SR uifeed, S 61 @R® F S P
forces 2w &1 TRW advance &R S| T AT B I8 Ul I S o Iaps!
Reifer I8 WR@ 7, a1 B o BT gg 7ET Siid Had, offd 99 I B UNT B
f5 R I8 ¥ & movement I% &I television W @RI el 81 59 39 Ulfeldie
WX attack a7, S€d 919 FART I 7 movement fHAT| 31eel ST 1 TN political
leaders @1 I goreT =1 oMmar R g, fd H dio 911 S wHE H e
¥ ST UTet BT A1 2971 Y 39 99 W TR fhar fF o= § 3R R @
TRE S gANT BIot o Y81 8, Uh-Uh movement HI television TR &R ST I8T
T SUNT I BET NS ST I8T 8, Bal 9 o Y& 8, Pl Armoured Division ST
ST RET 8, I8 SR g9 Pl Al &, 1 AU AT DI WG P &1 78] Fabd |
IR geHT Bl WM BT eI IS &9 AT 2, A1 B S¥bT 8 H Iga AT
BT & - B9 g 9a1 32 21 3 S 71 Bl ¥ fF I8 e B W@ 7, DI ]a
IR AU | S8 WieR e |

AEIGY, 899 Udh IR @R H Ul f& atomic weapons ¥ oI 8ART Udh U
UG STl B WS H B SEH FET T I 11 {5 g8 BHRI S atomic weapon
T, 98 Tigs] & 59 oy # 3@ T 7| A 6T w#E Sl o A IR Aol
A, A1 99 o B P I8 91 S =T 2| Be AN Bl e B gie ¥, 39 B
GRET B gfte | MUY IG 81 BN, =M Pls PV HI By, Wil UG I
g1 8T - YU I8 ®ecl § 3R YOI BT I8 debren 2|

STEl T O SARBINGT B HH B Halel &, § I S A g e g =il
2 AfFF ¥ oY Non-Commissioned Officers ¥ dd & ST ATHRT 8, 9 Tp !
% ®U H W B © 3R R promotion BTHY I FAGER IT IE IR dTelT GRS
Tb ST B 1 398 BT Y B ST 81 Ghdl, Wife 99 A9 YR BN §, al -
HHT stampede BT ST & - 39 HeX Al@e ST H SIHT @led & | dl MREx a1
goig ¥ b 39 99 UM W) FIR¥eRIT &7 HA7 87 oW 1ffeRal 9 ff surer A=t
IR & o FurEl I1 Non-Commissioned Officers €, S96T SRd Usdl &1 3R 314
e, a1 g9d1 T FH LT BT Fhell, AIfhT 8FR MY Soic # provision TET B,
R UST B sanction Te! L. 3N arUast RUIE & a1 had I21 o W& & fF 99
JAYHTRIT BI...AfB Fael WX o Sl 3rel] oI9ls ofsd 8, NI 3iell I8hd &
trigger TR BIIT B, S9H1 o Hal =@l g1 A8l 7 (& fhal Al g2 S (HI== 3
S W E T, ABRI A1 I8 8, Wifbd g TR W RAUTEl ¥ed €, S e
# fpa &1 8, 9@ B b T81 81 BIE 91 T2, ST v {6 Fal ds o T8l
2, Wi H I8 pel Aedl g (& 39 99 H I3 te W) AoEaE ot § S =
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g, e =m8l, S AISa sfdelsel 8, 39 d/asie W1 H BHI § 1 el T Bel
T B W W YT T HAT S "R W BHT &1 g8 BHI QNI Bl ST Tl 8§, I
P ATUNART 8] 81 AIRBY |
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SHRI D.P. TRIPATHI (Maharashtra) : Thank you, Mr. Chairman, Sir. I am
speaking in this House for the first time. I thank all the hon. Members, especially

those who have spoken before me. They have made my task very easy. And I would
not like to be repetitive. The points made by the hon. Members were very good.

Sir, talking about the nation's defence policy and performance of the Ministry of
Defence, one has to go back to the basics of defence of the land, nation, or a State. 1
would not like to quote very much from the scriptures of ancient wisdom, but very
briefly, I would point out just a couple of things. It is surprising to know that a mantra
of Atharva Rishi in Atharva Veda enunciates some basic tenets of defence.

(THE VICE CHATRMAN (SHRI TARIQ ANSWAR) in the Chair)

He says, "9 9aq ¥ S <EI, T 981 9 M GRIAWT - Truth, vastness
of territory, rules, aggressiveness, purposeful training, discipline, sincere hard work
and good deeds sustain and protect the land. This is what is there in Atharva Rishi's
Mantra. We talk often about Kautilya and his Arthashastra and mostly mention while
talking about defence, vigilance, caution, intelligence, spies and rigorous mode of
punishment. But there are fundamentals on which Chanakya speaks in the
Arthashastra, which are essential for any defence structure, mechanism, policy,
planning and forces. The points which have been raised just now by hon. Prof. Ram
Gopal Yadav, hon. Shri Shivanand Tiwari, and, at the very outset, by hon. Shri
Balbir Punj and later, by Dr. M.S. Gill. So, the point that Chanakya raises in
Arthashastra is just in two shlokas. It talks about all the basic points. If a nation has
to emerge stronger to defend itself, that is

USRI g IS0 ol 9 f@d faeaH
e O fad g gl g i B
In the happiness of the subjects is the happiness and the strength of the State.
The interests of the State are really in the interest of the subject. The State and the
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Ruler don't hold any self-interest dear. Only the interests of the subjects are dear.
Such a nation or such a State is in a position to protect and to defend itself from
all adversaries and possible enemies. Even if it is surrounded by all of them, it gives
that inner will about which Prof. Ram Gopal Yadav just talked about of a nation.
Dr. Ram Manohar Lohia addressing one of the Sessions of Lok Sabha once said it
in a different way. "That the fist will be clenched and powerful if the arms are
powerful." "SI ST BFT T JfgaT 1 Yedl R BIS 991 Ao/ 81T o9 <9
HSgd B8R I" On this, Chanakya says again, "THAIIIRI TS $UTg SR |
T Yol ST Y f498a: | 1I' The Ruler rises always who enforces economic
discipline; wealth is the source of progress, and not having wealth is its opposite.
This is what Chanakya wrote about as the fundamentals of defence of a State. When
we come to our defence system, policy, planning and training and functioning of
the Ministry of Defence, I am very happy to state here that, after hearing all these

debates and hon. Members from all sides speaking, this gives me a great pleasure
in saying that this debate itself reflects the broadest possible consensus of various
opinions in the House and, therefore, outside the House and the consensus among
the political parties about one determined defence system for the country. No one
has any difference of opinion on fundamentals as far as national defence is
concerned. Therefore, I must say that defence can never be managed by sitting on
the fence and, therefore, I must admire all the Members of the Standing Committee
of the Parliament on Defence 2011-12. Actually, they deserve a standing ovation
by this august House by giving that Report. Why do I say this? I have read the
entire Report. I am not repeating the points from the Report, but I must state certain
points, which are really important. The Report is very objective and critical. It
supports the Government; it is with the Government and, of course, with such an
honest, transparent and dedicated leader like Mr. A.K. Antony as Defence Minister
of India, the country is proud of him and we, as Members of Parliament and
political activists, are also proud of him because in his political life he has set up
the example of honesty and transparency. Sir, this Standing Committee Report talks
about all the details of our defence planning, policy, functioning of the Ministry,
of the various Forces, of shortcomings, of what are the needs - how should short-
term needs and long-term needs are planned - and what are the problems about
budgeting. But one point which this Report makes is extremely important when it
talks about the conventional and non-conventional modes of challenges, dangers and
threats facing the country. And there it talks about not merely the conventional
warfare, land-focussed border, but the non-conventional realities of cyber war, of
space war, of new-technological warfare, of terrorism, of proxy wars, of maritime
security. These are very, very important factors which this Standing Committee talks
about. I would be coming back to the Standing Committee Report and its
recommendations, time and again, in this very brief presentation. But I must say
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one thing which really pains me. Read last two lines of page 21 of this Standing
Committee's Report. In the last two lines, the Defence Secretary tells the Committee
that though it is integrated procurement system, and I am quoting, "There are delays.
I cannot pinpoint exactly who is guilty; who is not guilty." Now, this statement
appears to me, to say the least, lacking the sense of responsibility and accountability.
There are delays; delays which affect the national interest and security of the country
and are not ordinary matters, but nothing can be pinpointed. No one can be held
accountable. Now, this is something which is astounding to me, to say the least.

Now, I come to other two aspects. The first was made, in this House, for a study
of the functioning of the Ministry of Defence, or any other Ministry for that matter, on
20th September, 1963, by the illustrious Defence Minister of India, late Shri Y.B.
Chavan, whose birth centenary is being celebrated this year. My appeal would be that
to inspire the new avenues for improving the functioning of the Ministry of Defence,
the memory of Shri Y.B. Chavan is very important, and, therefore, his birth centenary
should be celebrated at the national level. Nonetheless, the point that he made in
Rajya Sabha on 20th September, 1963, was, "Self-criticism is an essential ingredient
to improve our Defence system, policies, planning and the entire management and to
rectify the mistakes." He goes in detail. I am not going into the detail. And, the second
is the speech of a Defence Minister, which I remember not because he happens to be
the President of our Party, but he also happens to be an illustrious Defence Minister of
India, Shri Sharad Pawar, when he talked on 5th September, 1991, in Lok Sabha, 1
believe, on the need to gear up our Defence system and capability build-ups in
accordance with the changing international situation. You see, in 1991, the international
scenario was undergoing a fundamental historic transition and, therefore, our Defence
functioning systems and policy planning had to be adjusted and refined in accordance
with the changing international scenario.

I come to a bit of Defence Budget. I will come to our neighbours later, but our
Defence Budget is Rs. 1,93,407.29 crores. Of course, there is 17.6 per cent increase
this year. I am not repeating those statistics given by other hon. Members in their
speeches, like Shri Balbir Punj, who questioned the very increase also. But, it is 13
per cent of the total expenditure of the Central Government. After interest payments
and Central subsidies, it is the third largest sector, as far as expenditure is concerned,
and this does not include the expenditure on the Coast Guards, the Rs. 39,000 crore
pension bill of the Defence personnel which is 60 per cent of the Central Government's
pensions bill, and border roads which come under the Border Roads Organisation and
other Civil Wing expenditures of the Ministry of Defence. Budget, of course, is not
adequate. For that matter, no country in the world is in a position to spend as much
money as it wants to do on its Defence, but certain countries, of course, are spending
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more money and that comparison has also been given in the Standing Committee
Report even in terms of percentage of the GDP.

I want to raise certain issues which have not, so far, been made in this debate, but
they are very important. One is about our clongated strategic choke point. We have
not thought about this Siliguri corridor. This is a very small corridor, but it is strategically
very important for the country because it controls that point which is our connection,
road and rail connection, with the entire North-East. It also connects us to whatever
domestic oil and gas we have. Therefore, Siliguri Corridor is strategically very important
but, unfortunately, so far, there are no specific Army divisions for total concentration
on this corridor. This elongated strategic choke point is extremely important because
China is on the other side, Bangladesh is there, and, then, of course, some small
countries, friendly countries, are also there but nonetheless it is the choke point, which
is important.

Second factors, of course, is about the Armed Forces. Some points like the shortage
of personnel, officers and equipments have been mentioned. In short term, there are
three important aspects about the Defence Forces. Shortage of personnel, shortage of
spares and ammunitions, and, third is logistics. Logistics is of extreme importance
because if you look at merely the Border Roads Significant, it has been doing very
good job. They have 700 road projects spread over a length of 28,000 kilometers plus
they maintain roads of 22,000 kilometers. They maintain seven airfields in good
condition, and, there have been 14 railway lines, approved as strategically important
linkages with the border areas.

Mr. Vice Chairman, Sir, there are 73 road projects which have been identified as
strategically priority arcas. Out of the 73 road projects, only 16 have been completed
so far, 38 would be completed by the year 2013, and, 19 would be completed by the
vear 2016. This is one example about the logistics. As far as spares, arms and
ammunition are concerned, there is a serious condition. I say, there is a serious condition
because the procurement process is very lengthy. Even after the Defence Procurement
Procedure, which was released in January, 2011, many of the procedures are lengthy,
and, they, sometimes, work as obstacles through various stages, and, it takes time,
vears and decades, and, by the time, it is approved by all agencies, you come to a
situation that the weapon, that you have to buy, has become already outdated. It is a
very serious matter. On many occasions, the fast track procurements are made and
weapons are procured by the inter-Governmental Agreements, where the procedures
do not matter. Therefore, we have to make the procedure definitely transparent.

SHRI BALBIR PUNIJ : Sir, has the Government become powerless?
...(Interruptions)...
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SHRI RAVI SHANKAR PRASAD (Bihar) : If we cannot have electricity in the
House, how will they provide it to the Army and the Armed Forces? ... (Interruptions)...

SuquTeger (21 aIRE 3FER) ; <RgY, SHPT foved A IV, I8 S9d] Fed W
L

SHRI BALBIR PUNJ : Sir, how can we throw light on the subject, which we are
discussing? ...(Interruptions)...

THE VICE CHAIRMAN (SHRI TARIQ ANWAR) : He is making his maiden
speech, and, you are disturbing. ... (Interruptions)...

SHRI D.P. TRIPATHI : Sir, I am making specific points so that you can contribute
to it. I really took points from yvour speech. Anyway, I was mentioning about the
procurements. All the hon. Members have mentioned about it, and, therefore, I will
not be repetitive on this. But, Sir, it is important to know whether the guns have
reached conditions of critically, or, whether they are updated or not. All these are
important questions, and, therefore, we have to go by these considerations. For this,
what is very important, the point which has been made by hon. Members, is the research
and development in the area of defence, research and development including the
Defence Research and Development Organisation, DRDO, which has done a wonderful
job. Today again is a happy day because we have read the report that our scientists in
DRDO have successfully tested the missile defence shield which will protect our cities
from any possible missile attack. This is a wonderful achievement after Agni-V. This
shows how gloriously our scientists have built these missile technology weapons and
how important that achievement is for Indian defence forces and for the Ministry of
Defence. (Time-bell).

THE VICE CHAIRMAN (SHRI TARIQ ANWAR) : Please conclude.

SHRI D.P. TRIPATHI : Can I take just three more minutes because I have not
taken up many points?

THE VICE CHAIRMAN (SHRI TARIQ ANWAR) : You have already taken
twenty minutes. ... (Interruptions)...

SOME HON. MEMBERS : Sir, let him speak. ... Interruptions)...

THE VICE CHAIRMAN (SHRI TARIQ ANWAR) : Okay. Please conclude
within two-three minutes.

SHRI D.P. TRIPATHI : Chekhov said 'brevity is the elder sister of wisdom'.

Anyway, I am coming to a comparison with our neighbours now. That is very
important, especially India and China, India and Pakistan. With respect to India and
China, you read the Standing Committee Report. It mentions that in year 2000, roughly,
in dollar terms, China spent on defence a little more than 33,000 million US dollars
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and we, in India, spent a little more than 25,000 million US dollars. In 2011-12, China
is spending more than 1,29,000 million US dollars on defence and we are spending a
little more than 44,000 million US dollars. Now, this is the position. The Stockholm
International Peace Rescarch Institute (SIPRI) says that actually China's current budget
is not merely 106 billion US dollars. It is an understatement. SIPRI says it is more
than 120 billion US dollars. It says that in the last 15 years, the growth of Chinese
defence budgeting has been more than 10 per cent and this year it is more than 11 per
cent, and the Jane's Defence Weekly says that in the year 2015, China's defence budget
would be, according to the information gained from the Chinese establishment, 238
billion US dollars. And, where would we reach? This is not to say that there should be
any antagonism between India and China. I am for friendship between India and China,
but you have to state facts for your own preparedness, for your own readiness because
the Chinese Military General, strategic thinker and philosopher Sun Tzu said in his
celebrated work, the Art of War, "invincibility lies in defence; possibility of victory in
attack". This being the situation, we have to be very conscious and careful about all
these things. We were talking about research and development. We spent 0.13 per cent
last year and this year we are going to spent 0.9 per cent on research and development.
We spent a total of 2 billion US dollars and China spent 32 billion US dollars on
research and development which is very vital for proper functioning, new ideas, new
mechanism, new weapons and all these things.

Finally, let me come, in conclusion, to three things. Our think-tanks should be
involved in continuing debate on the reports given by various committees. First, by
the Kargil Review Committee under K. Subrahmanyam and then by a Group of
Ministers which consisted of Shri Lal Krishna Advani, Shri George Fernandes, Shri
Jaswant Singh and Shri Yashwant Sinha in 2001-02 which made three major
recommendations. One, which is very crucial for integration, coordination, joint action
activities even for reducing the cost and increasing the effectiveness of our defence
forces, is Chief of Defence Staff which can be worked out under any way like K.
Subrahmanyam has suggested Chief of Joint Defence Staff with a full-time Chairman.
This suggestion was made. I am happy to note that the other two suggestions, which
were made by the Group of Ministers, have been implemented by the Government.
They are : The National Technical Research Organisation and the Multi-Agency Centre.
The NCTC emanates from the latter which is still being debated. The recommendations
of the Vijay Kelkar Committee Report talked about restructuring of the defence
production and the increased role of private sector and FDI. Hon. Members, one point
which I don't understand is this. I stand here for self-reliance in defence production
and proper restructuring of defence industry relationship. The PSUs, which fail to
fulfil their target, should be brought to book, and the private sector should be involved
in a big way, not merely in defence production but in research and development also.
All the great think tanks like the Institute for Defence Studies and Analyses should be
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involved. It is fully funded by the Ministry of Defence. It has the best mind, but they
are still underutilised. The Centre for Air Power Studies, the Centre for Land Warfare
Studies, the Centre for Joint Warfare Studies, and the National Maritime Foundation
should debate our defence policies and perspectives.

Finally, while congratulating our scientists, I pay homage to our martyrs who
laid down their lives. They are the real beacon lights for an effective and correct
scientific plan, policy perspective, and effective defence system in our country. We
should take inspiration from those martyrs.

Mr. Vice Chairman, I thank you and conclude by quoting two lines written by
the Great poet Faiz Ahmad Faiz.

"That those who laid down their lives for the defence of the country or for the
country were not naive; therefore, the preacher and those who wish to show the path
should understand the terrain they had to traverse."

I'want to raise a point here because Siachen has been discussed. I want to tell the
House that one of the most moving and brilliant pieces on Siachen were written by
one of the hon. Members of this House, Mr. Tarun Vijay. He talks about the tears and
tribulations of our soldiers and officers in Siachen who face continuous death,
destruction, disappearance, and yet defend the national interest. Therefore, in
conclusion, I quote Faiz :

O ARl @A g S8 YR g |
AT, YBeRI, YEYSR Al <@ |

SHRI SHASHI BHUSAN BEHERA (Odisha) : Sir, I thank you for having given
me this opportunity. I thank the Chair again for it gave the opportunity to Shri D.P.
Tripathi to make his maiden speech which had enlightened this House. And Shri D.P.
Tripathi is getting a lot of congratulations.

Sir, it is a serious discussion. I am also sharing my views on it. Members, cutting
across party lines, discuss the working of the Ministry of Defence. It was started by
Mr. Punj. At some point, both the Treasury benches and the Opposition complimented
cach other. This is the spirit of this House. Everybody speaks in the interest of the
nation.

Shivanand Tiwatji, a very senior Member of the House, talked about the Chinese
War. It reminds me of the slogan Jai Jawan, Jai Kisan' of 1965 given by Shastriji. It
touched the millions of minds of the Indians. He had appealed for fasting. It was one
day in the week. At that time, I was a school student. Budgetary deficiency is never a
constraint during the time of war. I want to remind that to our hon. Minister, Shri
Antony. Ladies donated their ornaments. They donated for the war. They donated for
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the budgetary constraints. So, each and everyone, right from poor to rich, did that and
the whole nation was united. I remember how ladies from middle class donated their
ornaments for the war. It's my compulsion to speak in the interest of the nation that
now this Ministry is not keeping up that spirit and is not carrying the people of the
nation with it. It is in the mud of shabby corruption. It is facing allegations.

Sir, Shri Antony is a Minister with impeccable personal integrity. But, it is very
difficult on his part to defend the Defence Budget. Sir, the Union Budget for 2012-13
presented to the Parliament is hiked with a growth of 17.63 per cent. This growth is
the highest if you exclude 2009-10 which was the year when the Six Pay Commission
was implemented. For that, it was higher. But, from the prospects of Defence allocations,
the GDP has marginally increased. But, you will see that India's Defence Budget
remains lowest in the world in relation to GDP. In India, it is 1.9 per cent of GDP.
Speakers have spoken about the comparison with China and other developed countries
in relation to Defence Budget and its spending. It is the Capital Budget. In many
years, because of bad management of the Department, we have to surrender most of
the Budget allocated to this Department. So, budgetary management should be
improved. You are a very efficient Minister. You have proved that and administratively,
vou were a very able Chief Minister. So, a large chunk of the Budget is surrendered
because of this bad management.

Sir, I want to remind about a thing. What is the scenario of our country? India is
surrounded by seven neighbouring countries, that is, China, Bhutan, Bangladesh, Nepal,
Pakistan, Sri Lanka, Myanmar and Afghanistan. We should not take it very easily
because we are expecting dangers and disturbances from all the surrounding countries
for destabilising our country. So, we must be alert. We are always getting threats. If
vou sce the past, we are always getting threat from Pakistan, from the terrorist
organisations set up or functioning there. We are feeling the impact of it. China is
always a threat to us which is continuous even if we were interested in bilateral
friendship with this country. We are working on this process but, still, this risk is
there. Pakistan still continues to be a cause of concern due to the undiminished activities
of terrorist organisations, which are growing there day by day.

Sir, when preparing Budget, we should have a vigilant eye on the neighbouring
countries. So, China is pursuing an unprecedented level of military modernization
with an annual increase of budget for the last two decades. India's defence expenditure
will be $40 billion if we think of coming 5 or 10 years, in relation to China's annual
budget of $106 billion. So, you can visualize the difference. Regarding budgetary
management you have to take a lot of care. If we think about arms production, we are
not sufficient in the indigenous production. We are importing much of our requirement
of arms; and major amount of our budget is going towards that. Regarding the pattern
of spending, the Minister must explain to the House how the Ministry is spending the
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budget for the Army, Navy and the Air Force. The Government must think of what
should be the industrial policy and technological development wherein we can go in
for developing our own defence products indigenously.

Our Armed Forces are doing commendable job. In addition to external security,
they are taking care of internal security. Our jawans are also fighting against the Left
Extremist Wing. They are doing a lot of commendable relief work and other things.
We must think about their welfare also.

I would like to mention a few words about my State, Odisha. As my hon. friend,
Mr. Karimpuri has said, while recruiting personnel to the Armed Forces, we should
not talk about the caste and creed. That is the background of the Odisha peasantry
militia. During the Kalinga War, they fought with Emperor, the Great Ashok. They are
peasantry militia. At the time of cultivation, they did peasantry work; and at the time
of war, they fought for the country. The Paika community were also above the caste
and creed. They protected the last fort of the Khurda district. Therefore, I urge upon
the Government to create a regiment in the name of Kalinga; and another regiment in
the name of Paika. This will glorify the people of Odisha. They will not only be
encouraged with the naval-based and defence industries in Odisha, but also they should
get an opportunity to join the "Kalinga and Paika regiments". Thank you.

SHRI A.W. RABI BERNARD (Tamil Nadu) : Mr. Vice Chairman, Sir, I rise to
register my views on the working and performance of the Ministry of Defence. At the
outset, I salute the men and women in uniform who dedicate themselves in the defence
of the motherland. Those 1.2 million men and women through their patriotism,
commitment and bravery make us all feel safe day and night. I salute them with
admiration and reverence. A number of hon. Members were comparing China with
India, Chinese military spending and its strength. In my opinion, this comparison
should not be made, and it is irrelevant. Our strength is not our military but our
democracy. Does China spend as much as India does on various elections? China may
spend and enrich its military to control its own people. Our military does not have that
responsibility, I suppose.

Sir,  have observed an admirable distinction and dignity in the behaviour among
the youth of certain countries where a systematic, compulsory military training is
provided in schools and colleges. In this 21st century, a century of social networking,
internet addiction and 'kolaveri music', I feel some level of military training will
regiment our studentry and ignite patriotism and discipline among our youth. At least,
a universal N.C.C. programme must be implemented. When I was younger, that is,
when [ started my profession as a journalist, it was the Bofors Gun deal which was an
academic reference on how the investigative journalism must be and could be used as
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a tool to change the system and cleanse the order. It really saddens me to note that
even after 25 years, change has not happened and the system remains unclean. When
I was a young journalist, I spoke about Bofors, and when I am a young Member of
Parliament, I have to mention about the Tatra Vectra deal, which means the system has
not been corrected at all. May be, due to the costly lessons learnt from the Bofors
issue, the Government of India has ordered a CBI investigation into all the aspects of
the Tatra Vectra deal, including its complex sharcholding pattern. But had a logical,
believable, trustworthy conclusion been arrived at, after the Bofors issue came to
light, the Tatra Vectra deal would not have happened at all. We read newspaper reports
on the shortage of officers in the Indian military. If we lack arms and ammunition,
through additional financial allocations, the situation can be corrected. But if we lack
human resources, how are we to handle the crisis? Low salary, slow promotions, tough
life style, absence of recognition and small families seem to be the reason for not
getting youngsters for the armed forces. It seems the Army is short of around 11,400
officers. It was due to the events of 1987 that a severe shortage of officers happened,
and the situation continues even today. In 1987-90, around 1,200 India soldiers were
killed in action and several thousands were wounded beyond our shores. Most of the
casualties were of young, promising middle level officers. And the consequences are
far-reaching and said. Thank God, the 'Operation Green Hunt' did not happen as
proposed by the UPA Government in 2009. A recent defence survey says that the
Indian Army needs a total of 46,615 officers. This anomaly should be corrected and
resolved at the earliest. Our defence forces need to be modernised as quickly as possible.
I quote one Mr. A K. Mathur, a retired Major, who said, "Among the many things that
our Army really needs, but cannot articulate, are better and lighter rifles, modern form
of web equipments, say, pouches, etc., better water bottles, more powerful and lighter
binoculars, comfortable boots, GPS equipments, computers to accurately fire 81 mm
mortars, more lethal grenades, replacements for the archaic one-ton vehicles which
guzzle fuel. If we can somehow bring about these changes, then, the Indian Army, the
Indian Infantry, will be revolutionised. Thank you, Sir.

st Qdex Tire & (@IFY U= - ggaTe, IuaHedel AEled | Sy AR Iga
important =T 81 fS%hd BRI R d1S HI @ B AR peace maintan FHI
gl BRI &1 It is the primary responsibility of the Government of the day to protect
our borders and maintain peace in the country for we have very lengthy borders with
China. It is almost 4000 kilometres. We also have borders of about 1000 kilometers
and more with Pakistan, in addition to whatever coastal lines we have. It is a big
responsibility on our soldiers. IR 39 A & AT 1 TRF 93 B9IR FRIg HUU £
st # faU 7Y € it is around 17.8 percentage growth, ¥R 3T inflation g FaNT
I if we take that into consideration I8 ST SII&T increase ¥l 98! §, AR <9
P S g f$UreHed, particularly, welfare departments &, il AT 41 Bl # 60
TRHAC AR Pl &1 TRA & G =l A 21 It is shameful to all of us that half of
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the illiterates of this world live in this country. 371 d% B89 I= U Bl BRI
&1 ¥ Uy §1 $9% 9Y B no basic infrastructure is provided in the villages. Naturally,
in these conditions, the Finance Department will have a lot of pressure. There are
a lot of pressures from the other Departments also for more funds. Hungler is the
biggest enemy. It is more than anything else. We have to fight against it also. We
don't require a lot of funding. We can understand. Ultimately, they allocated Rs.
1,93,000 crores. I think it is quite a good amount. Still people and experts say that
we must spend more than three percentage of our GDP. I agree with them, but we
have other problems also. The Minister for Defence is an honest man, we are all
very proud of him, but we are also worried and our country is also worried that in
the recent past, scams are a routine thing in the UPA Government. Every time, every
three months a lot of scams are coming out. Unfortunately, Ministers are in Tihar
Jail. Officers were sent to the Tihar Jail. This is an unfortunate situation in the
country. But when it comes to Defence, corruption in Defence is really an alarming
thing. Every month somebody is talking, something is coming out of this Defence
Ministry; it is really a worrying factor. One of the magazines these days carried out
an article, "Army Chief declared a war against his own people." It is very alarming.
We should not allow these kinds of reports, this kind of a situation. Anyhow, we
have to rectify these things. With regard to spending of your Ministry also, in most
of your wings, I know from my little experience, Budget is not prepared by the
Defence or somebody clse working in any particular unit of the Ministry. Every
wing of the Armed Forces sends their proposals to the higher-ups. Ultimately, they
consolidate them and then send them to the Ministry of Finance indicating that we
required this much amount for this kind of activity. When you have such clarity in
the process and ultimately get the Budget, why are you not able to spend that
amount within the time? It speaks volumes - either they may not be serious about
sending their proposals or your indecisiveness is causing this kind of a situation.
The CAG has clearly pointed out, many a time, you should always keep two
important things in your mind. The first one is, most of your officials in your
Ministry are spending money at the fag end of the financial year. It always leads
to corruption and some other problems in the departments; you must avoid it. When
vou have planned it in advance, when you have sent your proposals in time, you
must have clarify as to what for you have sent proposals, how much money you
have asked for, how are you going to spend it and by what time you are going to
spend it. There must be some clarify in the Ministry. So, Sir, whatever is sanctioned
to you, you must sce that it is spent judiciously and you must take appropriate action
within the time.
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Sir, one important observation I made. It is not only me, but other hon.
Members of the House and also outside has mentioned this. It is a common
perception outside. The Minister of Defence is honest. But, everybody says, 'NT8d,
YS! AGE o, 1Y femd IREY, 31 f$fieM <M I" Sir, you have given an impression
to the nation that somewhere you are hesitant to take action against corrupt officers.

Somehow, you are hesitant to take timely decisions as well. This is the impression
vou have given. Why should everybody say, 'We are with you. We are supporting
vou. You act swiftly.' It means you are not acting. You are not taking any timely
decision on many issues. Sir, this country never wants its Defence Minister to be
a mute spectator to corruption under his nose. Sir, can we imagine that the Army
Chief writing a letter to the hon. Defence Minister saying that somebody came to
his office and tried to bribe him. He said that he has informed the Defence Minister.
And, how does he think that his responsibility is over? This itself is an irresponsible
act on the part of the Army Chief. But, when it has come to your notice, you should
have acted upon it. Sir, you are saying that Chief was not particular about taking
further action on it. I don't know how. You should have acted on it immediately
without waiting to reaction from the Army Chief. When it came to your notice, is
it not your duty to take action immediately? Whatever may be the opinion of the
Army Chief on this. A piece of information is saying that the Army Chief had
informed that there is corruption. So, is it not your responsibility to look into that?
I want to know about it from the hon. Minister. I think, the hon. Minister has already
instituted a CBI enquiry. We would like to know the progress of the enquiry. It
should not go like Bofors case which continues years-after-years and ultimately you
burry the truth. It should not happen in this case.

Sir, regarding purchase of weapons, I would like to submit that it is unfortunate
that this country has become a market for armed manufacturers. It is really shameful
to us. Small countries like Israel are suppliers to us! Last week, I was listening to
the reply of the hon. Defence Minister saying that big countries are involved. Why
are you worried? Whichever may be the country, ultimately, you are the purchaser
and it is your prerogative from whom you want to purchase. Sir, my request is to
indigenize it. Deliberately $H®T AT 9T AT BAN IS8T atomic power I Fhdl
2, nuclear power 9 &l €1 When the nuclear embargo was imposed on this
country, our scientists could find out a lot of alternatives. & 30 31 g g1
[ 8, Al 39 < H MU g el I9 Adha? What is going on? In order to achieve,
vou must have a roadmap as to by what time you would want to indigenize. Seventy

to ninety per cent of the all the defence requirements which are being imported now
should be manufactured within our own country. If possible, we should export to
other countries too. We should have been in that position by this time. But,
unfortunately, we missed it.
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Sir, I do not want to take much of your time. I just would like to say one or two
things to the Defence Minister. Sir, on the system of an Army Officer joining as a
liaison officer for defence equipment supplies, I disagree with my previous speakers's
suggestion. You must ban it. There are so many other opportunities for him; let him
work somewhere, but not with the defence suppliers. On this, I seek an appropriate
action so that the corruption is minimized.

Sir, delayed decisions are a matter of concern. We are really worried. Even in
our Standing Committee's report also it is mentioned that we do not have proper
ammunition for our Forces. It is really a matter of concern. Kindly take appropriate
decision to acquire ammunition.

Lastly, the Kargil Review Committee recommended significant reforms on issues
relating to higher defence management system, the intelligence apparatus and the
border management system. May I know how many of the recommendations have
been implemented?

On all these points, I expect the Defence Minister to answer. [ expect him to take
my suggestions seriously. Thank you very much, Sir.

SHRI H K. DUA (Nominated) : Mr. Vice Chairman, Sir, thank you for giving
me the chance to speak on a very vital debate on the Ministry of Defence.

About four decades ago, I was a young correspondent and Dr. Vikram Sarabhai
called a few correspondents - my office had assigned that meeting to me - to unveil
India's space programmes, ISRO's programme. It was a privilege to sit with Dr. Vikram
Sarabhai. It was the only time I could meet him, as a young correspondent, to be
explained about the profile of the nation's space programme of the next ten years and
followed by another ten years profile; that and so on, our space scientists had been
updated thus been updating. He gave us a great copy. When we were having tea
afterwards, I asked, "Dr. Sarabhai, can these rockets you are talking about be used for
defence purposes?" He replied : "These are not Diwali rockets." When Agni-V was
launched recently, I thought of that day how right he was. Here is a defence weapon
which has been creted by our own scientists and technologists, which has a reach of
5,000 kms. to give us a very potent weapon of 'defence’, I would like to call it. We are
proud of our scientists, technologists and experts in rocketry who have created Agni-
V. We joined the five major nations who have that technology to reach across 5,000
kms., and possibly more. Of course, the Chinese have speculated that we are
underplaying our own achievement and they are saying that it has the range of 8,000
kms. But, I think, we should go by 5,000 kms. There is no need for us to tell a lie.
Even a missile of 5,000 kms is a very, very impressive achievement. I would like to,



Discussion on ... [7 MAY, 2012] ... Ministry of Defence 377

frankly speaking, envisage a situation when we don't have to use Agni-5. This is the
demonstration of our missile strength.

(THE VICE CHAIRMAN (PROF. P.J. KURIEN) in the Chair)

We need more, possibly, a couple of more demonstrations; and possibly, we will
need to acquire some more Agni-5 Missiles for a possible contingency that may arise.
Most probably, it will not arise. Ultimately, the Defence, these days, is based on
deterrence, not necessarily on inviting a war-like situation and winning a war. We
should have a very effective deterrent based on high technology, so that nobody can
dare to have an evil eye on India. This deterrence was possible because of high
technology. Combined this deterrence with our nuclear strength, it sends a message to
the rest of the world that India cannot be taken for granted. It will help us also to
remain on our track to become a major economic, political and nuclear power of the
21st century. We have the potential, and we can go forward. But, there is a message
also in the development of this technology i.c. we need to spend more money on
research. The Defence Budget, this time, allocates only six per cent on defence research
of its total Budget. I think, we need to spend much more for developing more missiles,
more aircraft of our own and better weaponry for the Army and much more on the
Navy.

Sir, any Defence Policy is based on what kind of scenario we have around us.
Many members have made reference to China and Pakistan, and joint threat from both
these countries. It is, certainly, a very serious joint threat; both are nuclear powers;
both don't mean well for us; both don't like our rise to a level when we can become a
major power of the 21st century. But I don't think that we need to make noises that are
either scary or are jingoistic. We are not in 1962 situation. There were references to
1962, earlier made by several Members. We are not the 1962 nation any longer. Between
then and now, much strength has been acquired by India. We can look to the future
with great confidence. In 1962, our morale was down. Now now. It is not easy for
Pakistan or even for China, which is acquiring or developing, advanced weapons for
their Army, Navy and adding to its nuclear and missile strength at a tremendous pace.
They have more money and they are spending more. But their own threat perceptions
are also larger. They have the entire Pacific; they have to deal with other Pacific
countries. They have the South East Asia. We have also great responsibilities, but we
don't need to feel panicky about the situation. Our defence has to be based on deterrence
and some self-confidence in oursclves. The stronger we are, I think, that itself is a
message to China, Pakistan and other nations which could think ill of us.

Sir, lately, I find there is some increase, in the Defence Budget, of 17.5 or 17.6
per cent. I don't think this is much of an increase. A chunk of it essentially is in salaries,
pensions; and the price increase always cuts into any increase. There will be only a
limited amount left for research, a limited amount left for the Army, for Air Force and
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the Navy. For Army, it is 13 lakh Army we have - the ideal Army should not have too
many men but should have greater fire power. So, what we need to do is, to add more
teeth to the Army's strength. (Time-bell) Sir, I will just take three-four minutes more,
and I will be as brief as possible. The Army's, I think, tecth have to be made sharper,
more cffective; the range of their weaponry has to be much longer, and it has to be
more effective. But the Air Force, missiles and the Navy, I thought, would require
greater emphasis. The Navy, I find from the Budget Papers, is no longer a distant
cousin. For the last two-three years, it has been given more money. But its responsibility
is tremendous. Look at its responsibilities. We have a vast coastline which has to be
more effectively defended, particularly now. Even terrorists are attacking our coastlines
judging from 26/11. But vast coastline adds to a lot of responsibility, plus, there are
our island territories from Lakshadweep to the Andaman and the Nicobar. So, the
Nicobar are close to Indonesia. Then we have to defend our trade links. Most of our
oil supplies come through the Indian Ocean. So, the responsibility of the Navy starts
from the Straits of Mallacca — which is every strategic from our point of view — and
goes right up to the Suez. The Navy has an additional problem on hand — it is piracy.
Who is to tackle that problem? It is the Navy. The Entire Indian Ocean, our Exclusive
Economic Zone where we have to dig for minerals, ...(Time-bell rings)... I will take
just two-three minutes more and be done with this. Now the entire zone which is our
Exclusive Economic Zone has to be defended because there is mineral wealth under
the sea which belongs to us and we may need naval protection for carrying out our
mineral extractions. There is also a situation like the Maldives which arose suddenly.
I hope there is no surprise for us again. This time we were taken by surprise. I hope in
future our vigilance is so sharp that we should not be taken by surprise. But my real
worry is about the West Asian situation which the country needs to think about. Our
border is no longer with Pakistan; our security border is much, much beyond that. The
Situation is fairly volatile in West Asia. Even if you do not anticipate an immediate
breakout of a conflagration, there can be a possibility - which has been talked about -
about an Israeli strike on Iran or Iran's nuclear facilities. We are not for Iran's nuclear
programme; we do not want them to have nuclear arms. We have too many already
nuclear powers around us — Pakistan, China and now what if Iran has nuclear weapons.
But, at the same time, any conflagration in West Asia will be creating serious
complications for us: one, because there are about 5.5 to 6 million Indian in this region
who will have to be airlifted. There is a danger of Straits Hormuz getting closed and as
Iran has talked about it, it will be closed if there is an Israeli strike. Most of our oil
comes from Straits of Hormuz. What will happen to our oil supplies? No country
keeps a large oil reserve. I do not think our oil reserve is beyond three or four weeks
needs. We have to remain vigilant considering our naval responsibility. ...(7ime-bell
rings)... One more point, Sir, with your due indulgence. It is about Afghanistan which
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is part of our security border, strategic border, I would say. The Americans are going
to withdraw from 2014. We are not clear how many thousands of their troops will be
left behind. Now, we have made a lot of economic investment for Afghanistan's
economic development. You need to think about a Post-US withdrawal situation.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please conclude.

SHRI H.K. DUA : Sir, I am on my last point. No Defence is effective without a
deterrent and internal cohesion. I think there is a need for consensus which my friend,
Mr. D.P. Tripathi talked about and many other colleagues have also talked about. We
need consensus on four-five issues which I will not elaborate: security - internal and
external - terrorism, foreign policy, etc. We need consensus on these issues and it is
possible to evolve such a consensus. Thank you, Mr. Vice Chairman.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Hon. Members, I think the
luxury of being liberal did not work because there are ten more speakers and we have
to finish the speeches of all the ten today itself. Therefore, I request that every Member
may please confine himself to six to seven minutes. ... (Interruptions)...

SHRI RAJEEV CHANDRASEKHAR (Karnataka) : Can you be liberal to me
next time? ... (Interruptions)...

2 Ram< e ;. TR, 96 Bd 09 931 SINY Rife Rers o g9 a1 &
J PHH &I I HC AR T AN | . (TGEH). .

Iuwrreel (W NSt HREw) « ReTg s g |

SHRIRAJEEV CHANDRASEKHAR : Can you enforce the rule of being liberal
next time?

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : It is only a request, no
enforcement. ...(Interruptions)... Reply will be tomorrow, but we have to finish the
speeches of the hon. Members.

SHRI RAJEEV CHANDRASEKHAR : Mr. Vice Chairman, Sir, my colleagues
have spoken in detail on the working of the Defence Ministry and have touched upon
a number of issues, ranging from weaknesses in Defence R&D to the urgent need for
modernizing the Armed Forces and also bringing in transparency into procurement.

Sir, from security point of view, as a nation, we are faced with unprecedented
transformations and challenges around us with some of our neighbours representing
significant security challenges to us, of varying forms, be it to our shipping lanes, be
it to our geopolitical influence or through proxy terrorism attacks.

Sir, some of my colleagues have already said, and I add to that, that countries
that are engaged in a proxy war with India will eventually fail - faced, as they have so
far been, with the determination of all Indians, but more specifically with the
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indomitable and undefeatable spirit of patriotism and service of many generations of
our servicemen and women and their families. These men and their families form the
backbone of this nation's efforts at providing a stable and secure country for all our
people.

Sir, it is about these men and women and their families that I wish to speak about
today.

Sir, anumber of my colleagues have said, and I add that, our Defence Minister is
one of the most decent and unassuming persons I have met during my short period in
politics. I am sure he realizes that as Defence Minister and civilian custodian of the
Defence Ministry, he is, in effect, the trustee of the great institution, that is, the Indian
Armed Forces and the millions of men and women that have served and are serving
and will serve this nation in times of war and peace and their families.

Sir, it is to this role as trustee of the Armed Forces that I address him today.

Sir, he is aware that our nation has had to fight and defend itself against many
aggressions and wars and is being challenged almost everyday on various fronts.

Sir, he is aware that over the last many decades, the country has asked thousands
of young men and women and their families to a call of duty and to sacrifice life and
limb to protect our nation.

He is also aware that almost every day, since Independence, till today, some
families somewhere in India, are asked to go through the pain and trauma of having to
deal with losing their loved ones in the service of the nation.

He is also aware that despite all this, we, the people of India, and indeed, the
Government of India, have failed in our duty and continue to fail to build a National
Military Memorial in our nation's capital to honour their sacrifices and service to the
nation. Every nation honours its heroes who have perished on the battlefield with a
memorial, excepting us.

Sir, my State Government of Karnataka has undertaken the project of amemorial
and it will be completed soon. It will be inscribed with the names of each and every
son of Karnataka who died in the service of our nation. But a National Memorial for
all the sons and daughters of India, who have perished, is still missing in Delhi.

Sir, this is a shame and embarrassment which should not be allowed to continue.
I urge him, as I have been urging the Government of India for several years, to act on
this. Do not leave this in the hands of a group of insensitive burcaucrats to comprehend
the deep emotional need for the country, and indeed, the families of those who have
perished, to have such a memorial.
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Sir, let me take up the second issue, that is, One Rank One Pension.

This is a deeply emotional issue of honour for many thousands of retired soldiers
and their families. We must not forget that our veterans have serviced this country
under the most trying of economic and security challenges over the last many decades.
We must not forget that whilst all around us in our region, militaries subverted
democracies, the men of our Armed Forces protected it and helped it grow into what
we are today. Honour, unfortunately, is not a concept that is very well understood or
respected in the corridors of Delhi, but, Sir, I urge you to recognize honour and pride
which is what makes a man put his life on the line for the nation.

Sir, the Standing Committee on Defence has recommended One Rank One
Pension. Recently, the Committee on Petitions, Rajya Sabha, comprising of all Parties,
has, after detailed consultations and hearings on the matter, tabled its Report in the
Parliament on 19th December, 2011, recommending the immediate implementation
of One Rank One Pension and constitution of a separate commission to determine pay
and other service conditions and benefits for the Armed Forces. But even now, the
Defence Ministry refused to act on this, and the old excuse trotted out by the burcaucracy
that all other Central services will ask for it, certainly, holds no merit, because of the
very different nature of serving in the Armed Forces. The right thing for the hon.
Minister to do is to respect the views of Parliament and the MPs, as has been
communicated to him on more than one occasion. Ignoring the sense of Parliament on
this issue would be wrong and a big error on his part. Sir, both these issues are not
about money. Given the amount of money that is wasted or frittered away or even
looted from the Government - these amounts for 'One Rank One Pension' and a National
Military Memorial are almost nothing. In an overall Defence Budget of Rs. 1,94,000
crores, this will be insignificant in terms of cost but very, very powerful and significant
in terms of the message it communicates to the men and women in uniform. This is
about our determination or lack of interest to do the right thing by our servicemen and
their families.

Sir, lastly, before I conclude, let me touch on another issue. A few months ago, 1
had written to the Prime Minister and the hon. Defence Minister and also raised a
Special Mention in Parliament about nominating Armed Forces Veterans to the
Parliament who can be the voice of over ong crore ex-servicemen and their families. 1
was given a classic answer saying 'the Constitution doesn't permit it.' Be that as it
may, Sir, if the Government can consider Cricket, Business and Film Stars as icons of
National service, I would urge the Defence Minister to consider nominating these
Veterans to, at least, one of the Nominated Seats in Parliament. I think, he would agree
that battlefield service in Kargil and Siachen ranks, at least, as high as cricket stars,
movie stars or business stars.
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Sir, as we move forward as a nation, our Armed Forces need to continue to
attract the best and most motivated of our young generation in service of our country.
Let us do these basic fundamental duties by the generations that have served us. Let
them, in turn, inspire the future generations to serve. Let them be confident that the
country and the people haven't forgotten their service and will value their service to
the country.

Sir, in ending, I would like to quote, as Shri Tripathi had quoted, my own Kautilya
statement. The great political strategist wrote to Chandragupta Maurya centuries ago
- and I quote: 'The day the soldier has to demand his dues will be a sad day for
Magadha. For then on that day, Chandragupta, you would have lost all moral sanction
to be the King.' Thank you, Sir. Jai Hind.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Shri Shantaram Naik.
...(Interruptions)... Your Party is left with twenty-one minutes. So, you can take fifteen
minutes. ...(Interruptions)...

SHRI SHANTARAM NAIK (Goa) : Sir, [ rise to ...

SHRI PRAKASH JAVADEKAR (Maharashtra) : Sir, it was Shri Ramakrishna's
turn. He was supposed to speak after that.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Oh; I see.

Shri Balbir Punj : And, Sir, this man represents both 'Rama' and 'Krishna'. I,
PG AW H I AR FW SF B (TE)...

SHRI SHANTARAM NAIK : I am also 'Shantaram'. ... (Interruptions)... I am

also 'Shantaram.’

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Mr. Ramakrishna, I will call
you after him.

SHRI RANGASAYEE RAMAKRISHNA (Kartanaka) : Okay, Sir.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Right. He is permitting. Yes,
Mr. Shantaram Naik.

SHRI SHANTARAM NAIK : Sir, I rise here to speak in this august House on
the working of the Ministry of Defence.

At the outset, [ would like to salute Dr. Tessy Thomas, the lady scientist who led
400 scientists and got us this achievement of Agni-V. She deserves all the praise - a
lady scientist of this country who led a team of 400 scientists and got pride for the
nation. I think she deserves the salute of the entire country. Sir, even China - after our
experiment with Agni-V - has taken this incident in the right spirit and they have said
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that there is no danger to China. They have not criticized India after this incident. Sir,
there is a spirit of patriotism in this country which is very relevant. The spirit is :

Y HRH U BN,
U g9 o vl
fea fear 7, S o <9,
U g9 o vl

This is the spirit which carries us throughout our activities. Sir, this country,

a long time back, was known as a country where existed Golden Chidya. $9 <
T 9= @1 fafer s o

STEl STd-STd WX I &l fafedr &dl & =R
a1 YRT <° T AR

STEl |, offedr iR & &1 YI-uv el S}
a1 YRT <° T AR

Y ARG A, SR RN, ST U A BT ATl

STEl BY dTeld U Aled © 3I” el 8% U 9rel |

Bl Yol WA gBe ATBY STel Y1 SN

a1 YRT <° T AR

This is the pride of India that we all have inherited. I have mentioned this song to

describe the pride of India.

Sir, our real deterrent is not Agni-V, although we are proud of our achievement.
Our real deterrent, the real weapon, is patriotism. This 'bomb' of patriotism is the
real deterrent that we have. Members from various parties have said that India must
become an economically strong country. Chanakya had emphasized, as has been said
by Mr. Tripathi and others, that if India became a strong economic power, that
would be a real deterrent. I had read it somewhere about a month back that China
would overtake the US in 2020. ... (Interruptions)... ¥ U1 €| ...(FEH)... H 3T
e fage =2l & ..(@@em).. 19 ST B L (SaR). .

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Please address the Chair. We
are running short of time.

SHRI SHANTARAM NAIK : It also said that India would overtake China in
2050. If this is the perception, let us leave it at that.

Sir, people say that we are not that strong and well-equipped a country, but we
have an Army of 1.32 million active personnel, 1.15 million reserve personnel and
2.28 million paramilitary personnel. For a country like ours, I don't think this is an
insufficient number. It is true that people are not joining the Forces today, but as far as
the strength of the military is concerned, this is fine. We regret that our Defence Budget
is only two per cent of the GDP while in other countries it is three or four per cent. But
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is it something that goes to the credit of the country to increase the Defence Budget?
Or is it a matter of discredit? Why do we need to increase the Budget? You do that
when you can't live in peace? That is not something that is creditable. Our target
should be to reach a time when we reduce our Defence Budget. That aspect needs to
be borne in mind. Today, we are one of the biggest importers of defence equipment;
almost nine per of the import in the world is done by India. As far as our Air Force is
concerned, we basically depend on Russia, Britain, Britain, Israel, France, etc. Bur
nowadays, modernization is the mantra. We are going in for modernization and,
therefore, we have manufactured our own aircraft including Teja by HAL and, then,
Dhruv, a multi-use helicopter, which we even export to Burma, Nepal and Equador.
We have now developed missiles which can destroy enemy's missiles. As far as the
Navy is concerned, we have a strong fleet of 58,030,50 men and women including
naval aviation. There are two nuclear submarines, with two more to come. We would
be adding two more aircraft carrier. We must be very proud that during Tsunami, our
Navy played an important role; 35 ships were sent to various countries by the Indian
Navy to meet with the situation. That was an important role played by our Navy. As
far as nuclear science is concerned, India possesses an arsenal of nuclear weapons and
maintains 'No first use' and 'No use' against non-nuclear nations. Indian nuclear missiles
include Prithvi, Agni, Shaurya, Sagarika, Dhanush, etc. India has long-range strategic
bombers like Tupolev Tu-22 and Tupulev Tu-142; fighter jets like Sukhoi Dassault
2000, MIG-29 and one manufactured by HAL, that is, Tejas. Therefor, our strength is
improving. We are going in for modernization, which is a matter of pride for us. We
have Indian Coast Guard. Coast guards look after our seca borders and they play an
important role to protect our fishermen. Their anti-smuggling role is quite known.
However, sometimes they fail in it. But one of the important roles that they have to
play in this. Sometimes, passers-by ships discharge pollutants in the sea. Coast Guards
keep an eye on it. In my State, Goa, you will sce that black tar has spoiled the entire
beach. Coast Guards do their best to locate ships which discharge pollutants. However,
it is very difficult to locate them, but this is one of their duties to protect the environment
of the entire coast of India. This is very important job which Navy has to do. There is
another important role that the Navy is doing. When pirates capture ships, many of
our sea-farers arc entrapped on ships and they remain on ships for months together.
Indian Navy is playing on effective role today in this connection. They send their own
ship and in case they see the ship, which has been captured by partics, they try to
capture pirates and release sca-farers. As far as various Operations are concerned, |
would like to mention one thing about it. When Goa was liberated, that Operation was
named 'Operation Vijay'. Kargil Operation was also named 'Operation Vijay'. I raised
this issue last time, but there was no answer even from the Ministry. Sir, I would like
this to be corrected. If a question comes in an examination, "Write a short note on
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Operation Vijay', will the students write it on Kargil or on Goa? Why doesn't the
Ministry of Defence correct this record? 'Operation Vijay' is already there as far as
Goa is concerned. Therefore, records have to be corrected. As far as defence is
concerned, we are very proud of it. But as far as the Defence Ministry is concerned,
we can have our grievances. It is not that it is sacrosanct and we can't say anything
about it. If our judiciary is weak, we can say something about judges without imputing
motive. Today even the President of India is questioned by people, but without imputing
motive. Similarly, if yvou get complaints against the Defence Forces, you can certainly
mention it. Therefore, I would like to mention one or two points for the consideration
of the Defence Minister. One is, Goa Government gave an island, Anjediva Island, to
the Navy years back and they took the possession of the island. There was a commitment
from the Navy, especially to the Christian community there, that they would be allowed
to visit that Island every year. There is a written contract. After allowing them for
some years, the Navy has banned people going there in the name of security. Indian
Navy is very big. If they think that there may be some security problem, they can
carry people under security, let them worship and bring them back. What is wrong in
it? Such issues have to be addressed. People are not saying anything because it is
Navy:; it is one of our Defence Forces. Therefore, this aspect has also to be taken into
consideration. What can be the consequence of this? The consequence is this. We
have got an airport, Mopa Airport, which is going to be built now. Dabolim Airport is
under the Defence. The Government has committed that Dabolim Airport will not be
closed down. But people say that if, after giving commitment, the Navy can do what it
has done to Anjediva, how can it be ensured that Dabolim Airport will not be closed
down? Therefore, there is an agitation in South Goa. There is a strong demand that we
don't want Mopa. Although we require big airports, there is an apprehension in the
mind of the people that some Forces do not ...(7ime-bell)... Sir, I have got time.

THE VICE CHAIRMAN (PROF. PJ. KURIEN) : You can take two minutes
more.

SHRI SHANTARAM NAIK : Sir, I have twenty minutes.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : No, I told vou already that
you have maximum fifteen minutes. There is one more speaker from your party.

SHRI SHANTARAM NAIK : Then, Sir, there is always a complaint. You are
aware of it that Defence Forces have occupied land of the civilians. In Goa also, when
they came for 'Operation Vijay' for liberating Goa, they got Goa liberated within 48
hours. Everybody thanks them for that. But, after 48 hours, they did not leave. They
occupied the entire civilian airport. Even today, they are there. The entire land belongs
to the Goa Government. They recorded that land in their name, and when we wanted
the land for construction of Dabolim Airport, they refused to give that. Very slowly,
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some land is being given. Even today, they have not given the remaining land which is
required to be given. Therefore, Sir, these are the issues we have to address.

Lastly, Sir, I would like to raise a point. Recently, I had gone to Kaiga. There is
a problem in Seabird and Kaiga projects. These are two major projects where local
people are not being employed. Either in Kaiga, or in Seabird, they can be given
training or they can be employed. Secondly, the issue of compensation of land in the
Seabird project has still not been resolved. A paltry amount has been given by the
Land Acquisition Officer. Even that amount has been challenged by the Navy in the
Supreme Court. Can you imagine people getting paltry amount against the land costing
thousands and lakhs of rupees and why should the Navy challenge it in the Supreme
Court rather than giving the farmers whatever is due to them?

So, these are the issues which the Defence Ministry has to resolve. Thank you,
Sir.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Now, Shri Rangasayee
Ramakrishna. Is it your maiden speech?

SHRI RANGASAYEE RAMAKRISHNA : Yes, Sir.
THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Take maximum fifteen minutes.

SHRI RANGASAYEE RAMAKRISHNA : Sir, as a burcaucrat, I used to frequent
that Official Gallery for long years. Today, I would like to express my very deep sense
of gratitude to my party for nominating me to this august House. I never anticipated
that there will be a transition from that Official Gallery to the House. I am really
grateful to the senior leaders in my party to make this transition happen.

Mr. Vice Chairman, Sir, our leader, Shri L.K. Advani, used to recount a courtesy
call by late Benazir Bhutto, when she seemed to have mentioned to him that there are
two things which distinguish India from the rest of the sub-continent. One is the
professional Army which never dabbles in politics. Second is the Election Commission
of India which keeps the democracy vital. It makes the democracy possible. Now, my
intervention today concerns both these institutions and hence, I chose this preface. In
the recently-concluded Assembly elections, particularly in Uttarakhand, we perceived
certain disturbing trends which virtually amounted to disfranchisement of the soldiers.
I shall revert to this phenomenon in the latter part of my intervention. Before coming
to that, I shall now keep a proposal, which is a very novel proposal, for requesting the
hon. Defence Minister to make the Defence Forces, particularly the Air Force, provide
logistic support for the conduct and management of the elections in this country. As
we are all aware, long distances and difficult terrains have to be covered and the
political parties are put to substantial strain in procuring the aircrafts, helicopters, and,
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getting permissions from the Districts authorities for take-offs and landings, particularly,
night-landing, which is hardly ever granted, and, which further curtails the time available
for the campaign.

Quality time, which ought to be spent in the conduct of the campaign gets diverted
to logistics problems. Many a time, one faces last-minute glitches, compelling one to
abandon flight and instead cover long distances by road, resulting in missing out on
many vital constituencies.

Consequently, my request to the hon. Defence Minister is to kindly consider a
proposal of Indian Air Force providing logistics support to election management on
lines similar to the provisioning of such support already given by the Air Force in
humanitarian assistance and disaster relief operations. This will enhance the quality
of campaigns since we will be able to use night-landing facilities of the Air Force, air
stations and helipads.

Sir, General elections are the greatest celebration of democracy, and, consequently,
the participation of Defence Forces in the same cannot be considered as a low priority.
Hon. Minister may like to accept the suggestion in principle, and, the modalities of
giving equitable treatment to various parties in hiring of planes or helicopters can be
worked out thereafter. If the Defence establishment has reservations in directly dealing
with the political parties, then, the Election Commission can be authorized to act and
serve as a facilitating nodal point.

Sir,  now come to the second issue. As [ already stated, in the recently concluded

Assembly elections in Uttarakhand, certain factors emerged, which literally constituted
avirtual disenfranchisement of the Army jawans. As you know, Sir, unlike other voters,
various alternatives are available to Defence personnel for exercising the franchise. A
jawan can get enrolled as a voter in his native place or even in his station of posting.
In fact, the Army headquarters, as recently as on 14th July, 2011, issued a letter to all
the Field establishments for enabling jawans to register in the place of posting also. In
fact, para 3 of the letter is very significant. It says, "The Raksha Mantri desires that no
member of the Armed Forces should remain unregistered as a voter, and, that all
service personnel, including those posted in far-flung areas, are made aware of the
relevant provisions and are motivated to register as voters under the preferred category.
A mission mode approach is to be adopted to achieve this".

I was quite encouraged by this thing, and, in fact, as my duty is the Party was to
coordinate this type of work, I contacted various Army establishments to sec that
more and more people are enthused to come and register in their place of posting but
the response was very, very tardy. This is another problem. A service voter would like
to continue as a voter in his native place because along with the electoral right, you get
the EPIC card which gives you certain privileges as an identity card. So, a jawan feels



388  Discussion on ... [RAJYA SABHA] ... Ministry of Defence

[Shri Rangasayee Ramakrishna]

that for the short period, why he should shift it there. Sir, in the NDA regime, a very
novel process of giving proxy voting rights to Army voters was thought of. But
somehow due to various procedural hassles, this has not taken off at all although it is
almost ten years since we innovated this thing. So, when all these things are exhausted,
the only pattern for the service voter to vote is to resort to the postal ballot. States like
Uttarakhand, which went to polls recently, and Himachal Pradesh, which will go to
polls very soon, have large multitude of service voters. In Uttarakhand, this time,
more than 1.2 lakh voters registered for this facility. But what happened? What happened
was, hardly even 30,000 votes were included for counting. One can send a postal
ballot from the date of withdrawal of candidature and it can go up to the date of
counting. Normally, this period is about 15 days, but this time the polls took place on
January 30th and the counting took place on March 6th, which means about fifty days
were available for the postal ballots to reach. But what happened was just contrary.
Many of you may know the reason. One major leader of a major political party lost his
clection last time only on counting of the postal ballots. He was on a winning spree
when the counting took place, but when the postal ballots were counted, he lost the
clection. That started a fear psychosis. This is very unfortunate in our country. This is
a country which gave Advaita to the entire world where we perceive every human
being as a divine person and we see a dignity in each individual. That is what we do
when we do namaste unlike the handshake of western countries. So, in a country
where individuals have to be respected, we have, unfortunately, started a cult where
we want a herd-instinct pattern of behaviour of groups of people depending on their
gender, class, community, religion or profession. So, here is a very stray case where
somebody lost the election and the conclusion was drawn that all army voters will be
adverse to a particular person or a particular party. This is very unfortunate, and this is
the real pitfall, if I may say so, behind all the various vote banks which we keep
chasing. We never respect the individual behaviour. We respect a class or community
behaviour. With this psychosis, a canard was spread, although the law permits that
postal ballots can be received up to 8 am. on the date of counting, that the polling
took place on 30th January and there is no point in sending the postal ballots now. I
am sorry to say many defence establishments, many army cantonment officers believed
this thing and then they choked the return transit of the postal ballots. Then came
another thing, that is, the Representation of People Act and the rules framed thereunder,
that is, the conduct of election rules. I will comment particularly on rule 54(a) which
gives very elaborate checks and balances as to how a postal ballot should be opened
and counted. There is nothing which you need to import in this because it already
provides for the voter's signatures to be attested by the Commanding Officer. Despite
this thing, the interested people started saying that 'no, the signatures on the postal
ballots should be compared with the signatures of that voter when he applied for
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registration as a voter', which means about 30 years, 40 years back. Normally, all
Jawans register for postal ballots the day they join service. Everybody knew that these
documents could not be brought in time from the far-flung areas to the counting centres.
This was an attempt to invalidate as many postal ballots as possible. I had to move
heaven and carth to get these things disapproved by the Election Commission, and
then these orders were countermanded. When all is said and done, the damage was
done. In aland which boasted of Jai Jawan, Jai Kisan', we are virtually disenfranchsing
the Service voters. This is not healthy for our vibrant democracy. There are many
options available to the Defence Forces. But, unfortunately, there are various procedural
hassles. A very peculiar psychology of the senior Defence officers is that if you allow
them to participate in voting, you will encourage politicisation of the Forces. This is
wrong. A large chunk of us, more than a million of Defence personnel, does not
participate in the exercise of democracy. What type of democracy do we have? I would
urge upon you to kindly coordinate this work relating to the facility being made available
to the Defence personnel in future elections. Thank you, Sir.

DR. K.P. RAMALINGAM (Tamil Nadu) : Sir, I thank you for having given me
this opportunity to speak on the functioning of the Ministry of Defence.

At the outset, I would like to point out that India must not give in too much. We
easily believe our neighbours and always walk into trouble in the name of 'negotiations'
and 'tasks'. This has happened with almost all our so-called 'friendly neighbours'.
Recently, a proposal came from the other side of the border, Pakistan, about
demilitarisation of the Siachen Glacier. I want to caution this Government that we
must not give in easily. We fail to learn from history and that has become our weakness.
Hence, I urge upon the Union Government that we must not yield to this, and we must
not give up our fortification in Siachen. I strongly stress that in the name of 'talks', we
must not give up our rights. We have shed our noble blood to safeguard Siachen. We
must not forget that.

Our party, DMK, and both our founder leaders Anna and our present leader Dr.
Kalaignar always expressed our faith in the unity and integrity of the country. We are
second to none in upholding patriotism. During the Chinese War, in 1962, our leader,
Anna, joined hands with Pandit Jawaharlal Nehru even though he was taken our of the
Vellore Prison just then. His speech with patriotic sentiments to safeguard the
boundaries of India is still echoing in the Vellore Fort. DMK was the first in mobilising
funds for war during the period. DMK's contribution was not surpassed by any other
political party as our cadre and public, through our mobilisation, contributed liberally.
I remember, our leader Dr. Kalaignar addressed hundreds of fund-raising meetings.
Such was the contribution of DMK right from the beginning.

When it comes to Defence, we are concentrating more on our northern, eastern
and western borders and forgetting that we have southern borders too. This is why
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recently our fishermen were killed by some foreign vessels in the international waters
very near our borders. It is also a continuing tale of sorrow on the other side where
frequent attacks on Tamil fishermen were committed by the Sri Lankan Navy and
Armed Forces. Even after so much of blood has flown down the Gulf of Mannar and
Katchatheevu, the presence of our mighty defence is not at all felt there.

The Sri Lankan Armed Forces are going on attacking our fishermen. Even a
threat perception has not been given by our mighty Indian Defence. I would like to
give a forewarning that we must be very careful with our friendly neighbours. I need
not point our Sri Lanka because we know the days of Chinese aggression.

We all pay respect and hold our Armed Forces in high esteem. But, it is saddening
that our Army purchases land in controversies. I know that certain purchases cannot
be open. But, they can always be done beyond criticism. The media and the so-called
whistleblowers play havoc. There must be a strict enforcement of law, restraining the
Press from reporting anything connected with our Defence. I feel that our Defence
must be beyond criticism and no one should make irresponsible charges and frivolous
comments. We must not give misleading information about our Army and our
equipment. I urge upon the Government through this august House that we must have
a relook at our media reporting Defence matters.

I fail to understand why the so-called national newspapers stoop low. Even without
understanding what they are doing, they are lowering the image of our Armed Forces.
High ranking officers in our Defence system must also avoid meeting the media often.
I want to know whether they are playing at the hands of others and some vested
interests even from across the border.

I'would like to stress once again that our Southern borders must also be protected
effectively. The happenings in Sri Lanka must be carefully watched. Our mighty
Defence need not have close cooperation with them because it may weaken our nation
in future. I would like to recall the lines from Silappadhikaram, the famous Tamil
Epic, "Thenpulam kaval en mudhal Pizhaithadhu" says the Pandia King. The Pandia
King Nedunchezhiyan realised too late that his study of things in the South was wrong
and he had unwittingly mismanaged, is the meaning of that self-confession. Our
Government too must not repent and lament like that in future.

Before I conclude, I would like to stress on modernisation of our Armed Forces.
Nowadays, we find fantastic new look uniforms. Like that, uniformly, we should go
for sophisticated weapons and suitable training. DRDO is sharing with laymen the
fruits of its research. At this juncture, on behalf our Party, DMK, I would like to
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congratulate DRDO scientists and the Defence Minister, and put on record our
appreciation for the successful testing of the ICBM like Agni-V multi-warheaded
missile. Our Defence must also come forward to share with our paramilitary forces its
new innovation and techniques in intelligence gathering and training of armed personnel
for which the fund should be flowing freely. With these words, Sir, I conclude. Thank
you.

DR. ASHOK S. GANGULY (Nominated) : Thank you, Mr. Vice Chairman, Sir.
I justhave a few comments as usual. First of all, I think, we are extremely fortunate to
have as our Defence Minister and the Minister of State who are people of few words
and, therefore, they are sometimes misunderstood and misinterpreted. I would just
say, through vou, to the hon. Minister that please not let your word represent your
actions and let your silence represent what you wish to do.

It is unfortunate that there has been a recent public controversy about India's
Defence preparedness. I think, we are responsible for bring our country's reputation.

THE VICE CHAIRMAN (PROF. P.J. KURIEN) : Gagngulyji, one second please.
We have five more speakers. Please take five minutes each so that we can finish it
today. Reply will be tomorrow. Now, please proceed.

DR. ASHOK S. GANGULY : Sir, I wish to recall two events before the 1962
humiliation on the North-East frontier. The hon. Defence Minister, at that time, had
asked the Ordnance factory to stop producing arms and ammunition and instead to
produce toasters and tea kettle. That was one of our fatal mistakes. Equally, I must
remind ourselves that although we unconditionally collapsed in 1962, India won an
unconditional victory in 1971.

(THE VICE CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN)
in the Chair)

I think, the biggest curse of procuring arms and ammunition is the plague of the
middlemen. This is an international plague. It has nothing to do particularly with
India. They are an unavoidable infection which must be fought so that we do not
become helpless by their actions. In this respect, I urge the hon. Defence Minister and
the Minister of State not to allow middlemen and lobbysts to become an impediment,
but to recognise that Indian Private and Public Sector industries has moved into the
21st century, and are hugely capable of participating with the public sector, with the
DRDO and getting into arms manufacture and ammunition manufacture in a very,
very big way. The question is : why are we delaying this? I hope the civil servants who
are sitting here in the official gallery, as well as, listening to the debate would take it
seriously as a matter of urgency that cannot be delayed any further. ISRO has shown
what is possible. I cannot pay the same compliments to the DRDO with all due respect,
because over the years, many delays have has been there, whether it is a battle tank or
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whether it is a light combat aircraft, etc. But DRDO is an asset that this country has
and it has to be modernised. It has to be led. It cannot do all by itself. Kindly find a
way of coupling it with the Indian private sector capabilities; and don't permit people
to protect their turf in order to protect things which are not in the national interest. I
don't think we should feel helpless at all. We should not feel negative at all. We should
not feel negative at all. But we want to hear from the Ministry of Defence, the Minister
of Defence and the Minister of State of Defence about India's defence plans in the
next two or three years. I compliment them for blacklisting ten companies. I compliment
them for sending out the word that middlemen will not be allowed to Interfere with
India's arm purchase. Middlemen of Indian origin or foreign origin, will be barred
from what India plans to do in the next two to three years. But Indian companies,
Indian capabilitiecs and where necessary foreign purchases should be negotiated directly
with suppliers. This is going to be the route for restoring our self-confidence. I have
heard a lot of very positive things from both sides of this House. I just want to request
the Defence Minister to share with us his two to three year vision which says that we
will get out of all this controversy whether in the media, whether in the political space,
whether in the public domain or whether in the foreign media and declare that we are
going to look after our interests, we are quite capable of doing it, we do not suffer
from helplessness and we have all the capabilities in this country and we will bring
them together in order to get our defence priorities right. Thank you very much.

THE VICE CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN) : Thank
yvou. Shri M.P. Achuthan. Kindly confine to your time of five minutes. This is for all.
There are four other Members among whom we have to divide the time.

SHRI M.P. ACHUTHAN (Kerala) : Mr. Vice Chairman, Sir, the working of the
Ministry of Defence is being discussed widely in the media now. The people also took
great interest in the working of the Ministry not for the good thing done but for two
reasons. One is the series of scams. Another reason is the report about the inadequate
preparedness of the Armed Forces. These two aspects worry our people. And who is
responsible for these scams and the inadequate preparedness of our Armed Forces? 1
would say, the political leaders. The Government, not only this Government, but the
previous Governments also. These scams are nothing new. The dealings on commission
basis, with middlemen on arms purchases, is a continuous process. Everybody knows
that there is commission paid. At times, 15 per cent commission is paid on purchases.
The lobby, the arms purchase lobby, is so powerful that we cannot imagine it because
thousands of crores is involved. In some deals, not only the military industrial complexes
or companices, but also Governments are involved in the lobby. We have seen so many
reports. When we had the contract with a French company for purchase of aircraft,
what was the reaction of the British Government? Even the British Prime Minister has
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spoken about it. It means that in the international scenario, now the military industrial
complex is very powerful and they are trying to dictate terms to our country in our
defence policy. So, we must be very careful.

Now, Sir, of late, another scam has emerged, and that is, the land mafia. Till now,
defence scams meant dealings in purchases of arms. But now we have dealings of
defence lands. We have seen this in Sukhna, then, in Pune, Jodhpur and Srinagar. And,
in all these cases, what we see is a nexus between the political leadership, some of the
Army officers and the middlemen. These three sets of people combine together and
dictate terms. And the question is whether we can break this nexus, whether the
Government has the political will to deal with it, whether it can take stringent action
against those who are involved in these dealings. Today we are fortunate to have a
political leader as the Ministery of Defence of our country, whose integrity cannot be
challenged. T appreciate it. But the unfortunate aspect is that the clean image of Shri
A K. Antony is being used by the ruling political dispensation to cover up many scams.
That is the tragedy. My request to the hon. Minister is to be bold and take action. And
we see that many of the Army Officers, immediately after retirement, work as lobbies;
they join private companies dealing with military equipments...

THE VICE CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Kindly

complete. Your time is over.

SHRIM.P. ACHUTHAN : Yes, Sir. So I propose that, at least, for five years after
retirement, they cannot join any private company dealing with defence affairs. There
must be more transparency and accountability in Defence dealings. The CAG has to
be involved in the process of accounting and overseeing, and there should be more
transparency. Now, we have got auctions. We have blacklisted some companies. The

hon. Minister was also mentioning...

THE VICE CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN) : Okay,
thank you very much. You can straightaway come to the point.

SHRI M.P. ACHUTHAN : We are blacklisting the vendors, the dealers, not the
original Company who is paying this. Another thing is : how can we deal with this
only, by indigenization alone. In order to have more defence productions within the
country, we do have public sector undertakings. But many of public sector undertakings
are for assembling, not for original production. For that, we need R&D. So, we must
give more funds for R&D, and involve all the concerns, all those who are interested in
producing...

THE VICE CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN) : Okay,
thank you.
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SHRI M.P. ACHUTHAN : Just one minute. One thing is, for modernization this
year, 2012-13, the allotment was Rs. 66,032 crores. But, out of it, Rs. 54,839 crores
was for a commitment made earlier. What the military gets is only Rs. 5,520 crores.
So, for this, a one-time settlement has to be made.

THE VICE CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Okay,
thank you very much.

SHRI M.P. ACHUTHAN : Mr. Vice Chairman, Sir, just one minute.

THE VICE CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : You

are having another Member also from your party.

SHRI M.P. ACHUTHAN : Sir, I will conclude with a saying in Malayalam.
Since the Defence Minister is from Kerala, I want to mention that. There is a saying in
Malayalam : marman padichavan thallan polunnathu. That means aman, who is well-
versed in sensitive parts of the body, is going to beat. The story is about a man who
knows the sensitive parts of the body. If he strikes there is instant death. So, one day
when he was going, he saw a cow, in his paddy field, eating the paddy crop. So, he
took a stick and went to beat the cow. When he tried to aim at it, he saw that it was a
sensitive part. He thought, "If I beat there, the cow will die." In that way, every part of
the body of the cow seemed to be very sensitive to him. And, he went back without
hitting her. So, don't take such an attitude. Be bold. Take timely actions. There may be
a risk, but only then, can you take the country forward. Thank you.

SHRI PANKAJ BORA (Assam) : Sir, with all humility, I say that I will agree to
vour proposal; I will confine myself to five minutes, though it is my first speech. I am
a disciplined party worker; I will abide by your decision. Sir, I am talking about the
subject of Defence. It is a very important subject. First of all, I would like to congratulate
the hon. Defence Minister and the scientists and our technical personalities for
successful launching of Agni-V missile. We are fortunate now to be a member of the
clite ICBM club of five nations, and once again, I compliment you, Mr. Defence
Minister. While I salute the great Jawans of Army, Navy and Air Force, for protecting
the border, by land, sea and air, and also pay homage to all the martyrs who laid down
their lives to safeguard the integrity and sovereignty of the nation. Now, I don't want
to repeat whatever has been stated because the time is very short. I will go to the
Defence Budget. Here in the Defence Budget, I have observed one thing about the
outlay, both capital and revenue, we see that the revenue outlay is more and capital
outlay is less. I understand, knowing that the Indian military machine is manpower-
intensive, we have to look after our soldiers, airmen and seamen, and have to give
them all the facilities. But, equally, at the same time, I feel, we have to prepare ourselves
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with modernisation and other schemes. Sir, I humbly request the hon. Defence Minister,
if the capital outlay and the revenue outlay can be on 50:50 basis in future, it would be
better. I also compliment the hon. Finance Minister that in spite of economic slowdown,
he has increased the Defence Budget. Also, in his Budget Speech, the hon. Finance
Minister stated that this is for the present need. But, for future needs, he will enhance
it. Through you, I also compliment the hon. Finance Minister.

Now, I come to the borders that we are having. We have a long border of 1,4000
kms. or more and the coastal border. Practically, every State of india is a frontline
State, barring only Madhya Pradesh, Chhattisgarh, Jharkhand, Delhi and Haryana. All
other States cither have international border or a coastline, not to talk about the
archipelagoes and the islands. Sir, the border management must be heightened,
especially for us in the North-East where we are surrounded more than 95 per cent, by
international border; only 4 per cent is connected with the main land by a narrow
corridor of 56 kms which is known as 'chicken's neck.' And, we have seen what had
happened in 1962. When I was a school kid, I observed what had happened. The
refugees came from the northern township of Assam, Tejpur, to our hometown -
Guwahati - because the Chinese cam right up to Tawang and Bomdila. Today, the
situation has changed. We have improved vastly in defence preparedness. But, at that
point of time, we did not have even a single bridge over the River Brahmaputra. Sir,
River Brahmaputra is one of the mightiest rivers in the world. Till then we did not
have a single bridge over it. But, after the Chinese came here, we got a bridge. Now,
that is why we shout, that is why we say you please go for more connectivity in the
North-East with rail, road and air. It is not only for us but it is for the entire country,
for the Defence of the country and also for the strategic needs. So, all the roads Rail
connectivity should be improved. Also, border roads should be improved. We have a
long border with China. I will not talk about that Government. [ have very high regard
for the people of China and also high regard for the people of Pakistan. But, the
Governments and the matters that they are pursuing, the technique, the policy with a
massive build up Defence budget, we are apprehensive in the North-East, because
once we have been beaten twice we don't want to be shy. So, the North-East appeals to
the hon. Defence Minister to increase the capability of our forces in the North-East,
thereby, I did not mean that you should not increase the capabilities of force in the
Western sector or the Northern sector. But, also, connectivity should be improved and
the Lok East Policy has to be given more thrust. It is because from Moreh in Manipur,
you can go up to Myanmar then, through Myanmar, to Thailand to Malaysia.

So, Sir, these are the points I want to make. Thank you, Sir, for having given me
this opportunity. Thank you.



